
TRAL AI)MI NIST.RATIVE TRIBUNAL 
ERNAKULAM BENCH 

OA 2, 67, 8.7, 113, 126, 137, 181, 212, 266, 268, 
269,277,281,299, 300, 301, 302, 303, 31.9, 325, 
326, 327, 32, 329, 331, 33.3, 3.44, 345, 346, 347, 
348, 350, 351, 352, 353, 354, 355, 356, 357, 358, 
359, 362, 363, 364, 366, 368, 369, 370, 371,372, 
373,, 380, 381, 38 386, 38.8, 390, 392, 393, 394, 
39, 400, 404, 406, 413, 423, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 88.0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of 2013. 

Thursday, this the 6hh1  day of March, 2014 

i'C)R AM' 

Hon'ble Mr.Justice A.K.Basheer, Judicial Member 
Hon'ble Mr. K.George Joseph, Administrative Member 

0A2912013 

C.H. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath 1"Iouse, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

'LP.Latheef 
S/o Atteka 
Thiruvathapura, Kiltan Island, 
Union Territory oi Lakshadweep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

App! icants 

'2 

 Is 

... 	4M 
1171 

Union Territory of I.a1<shadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
jKavarathi Island-682 555 

AC ha i rpe rso n 
1ge (Dweep) Panchayath 
tn island, Union Territory of Lakshadweep-682 558 

* 
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• 	 ... 	 .. 

'>'r 	•••.- 

The Executive Officer 
Village .(.Dweep) Panchayafh 
Kiltan Island, Union Territory of I akshadweep-&82 558 

The Principal 
Goveinment Senioi Secondary School 
Kj:ltan Island. 
UniOn Tei i itory of Laksiiadweep-682 558 

S 

Respondènts' : 

(By Advpcate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
.(Mr.R.Rarndas (R3) 

2. 	OA 67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Jriicin; Territory of Lâkshadweep-682 558. 

2 	MaishaT 
S/ Kdavu Komalam 
Thenakkal HOuse, Kiltan Island 
Uion Territory of Lakshadweep-682 558. 

AbdullaA.P. 
S/o Khalid 
Aliinapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Razi 
S/ç'th Koya 
Pu1htathldj1a 111am, Kiltan Island 
1J 01  hi1itOry of Lakshadweep-682 558. 

Sa'ed.N/Iuharnrned Koya C.I-I. 
Sbo:Muthukoya 
Cha'riiayàth House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Rafeek Khi N.M. 
Sbo. Abdul Rehman 
Aliyar House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

.c-1 	TrI 

Avocate Mi Shabu Sreedhai an) 

0l 	f.H 

	

r::. .. i 	 Versus 
c i• 

1 rñ 

Applicants 



inin TritO.ry of Lakshadweep represented by 
the Adrnjnistrator, Kavatathi Island-682 555 

2. 	The ireçtor of Panchayath 
Union Ten Itory of Lakshadweep 
KàvathiIsland-682 555 

3 
	

The Chairperson 
V1lâge(Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

Tihe Executive. Officer 
Village (Dweep) Panchayath 
Kiltan Island. 
Union Territory of Lakshadweep-682 558 

(By Advpate.: 	(Mr.S.Radhakrishnan (Rl,2 & 4) 

3 	0A87/2013 

Abdul Salam PP., age 43 
Sb Saidmuhammed 
Puthiyapura, Kiltan Island 
l ks had weep. 

2. 	Sj ;idhan, age 33 
So ajduhirned 

tidhHoüse, Kiltan Island 
r 	 '. 

(By Adcaié: Mr,Pratap Abraham Varghese) 

Versus 

The Administrator 
iion Tentory of Lakshadweep 
Kvarathi -682 555 

Tl9Diiector, Departme.nt of Science & Technology 
alhqd:'eep Administration, 

IaviatTsiand-682 555 

Officer 

O.oT4;nvironiT1 ent Warden 
Dbrtrnerit ot Environment and Forest, 

,-. 	 ltñ Island, Lakshadweep-682 558 

/ 	 lairperson, Village (Dweep) Panchayath 

I- I 
	 slarid, Lakshadweep-682 558 

1k 

IV '%  

Respondents 

Applicants 

Respondents 
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(By Advocate 	(Mi S Radhakrishnan (R1,2 & 3) 
(Mr P. Rarndas - R4) 

4. 	OA 113/2013: 

I. 	Muthukoya T.. 
Sb Iidave Haji 
Thirvathapuia, Kiltan, Lakshadweep. 

2 	Sali)I P 
S/Ibrahim VH.aj  i 
Paridaia, Kiltan, Lakshadweep 

Yaèbob P.K. 
5/6. ;SUbair.A, 
Punnakkad, Kiltan, Lakshadweep. 

AliMohamnied 
S/oAttaka, Aliyar, Kiltan, Lakshadweep. 

Kunhikoya A.P. 
S/o :S aye d Muhammed P.K. 
Aiakkalapura, Kiltan, Lakshadweep 

6 	b1dufla A 
S Kçlave T P 
AlicorL Kiltan, Lakshadweep 

7 	Munavvai 
Sb Shaik K K , Palliyachetta, Kiltan, Lakshadweep 

8 	SathaiCli 
S/0'N10,  haiiine.d P. 
Chadpuia, Kitan, I akshadweep 

9 	IaheernP 
/c f4ohrnmed V, 

. 

1akIFtan, Lakshadweep. 
V.. 	

V•..C1 	
I 

/ VVV 	 V 
 10 VioUVheed P.T 

V IJVc 	 V 	V  
S/àkunhi Haji, Pal!ithithiyoda, 

V 	
.1 In, Lakshadweep. 

(By Adv9cte Ms Daisy I Daniel) 

Versus 

Applicants 



1. 

 

The Administrator 
UniOn. Territory of Lakshadweep 
1à.arathi.-682 555. 

2 The Chairperson 
Village (Dweep) Panchayath 
Kilta11-682 58:, 

 Th' 	Eiip1b'm'nt Officer 
Kaärâthi,'Lkhadweep-682 555 

 Director bf.Panchayath 
Department of Panchayath 
IKavarathi'-682 555 

The Executive Officer 
Village.(Dweep) Panchayat, Kiltan - 682 558 

1-lorticultural Assistant 
Vi11ae (Dweep) Panchayat, Kiltan-682 558. 

(By Advocate: Mr.S.Radhakrishnan-R 1 ,3,4&5) 

. OA 126'2013 

Asaciulla K.C. 
S/oYouuff 

,Knnichetta, Kiltan Island 
UT of Lakshdadweep-682 558 

K'unhi.M, 
S/o.Ambukoya 
MaiUmme'l', Kiltan Island. 
tFL*fLsFIl'weep -682  558 

IaaiK. 	. 
8(6 MoIiamrned 
!Kom'a'larn Kiltan Island 
ut fJakshdadwcep-682 558 

S'alèem P.P. 
S/o'Hathsa 
Ithenpura, Kiltan Island 
UT'olLakshdadweep-682 558 

- ';/:.Q Chatidan 
t ., ' 	. I 	,  

\uIratIn5Ura:K1ltan Island 
OTC 4Oshdadweep-682 558 

Respondents 
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6. 	Kuhhi K-P..; 
S/0 Pukoya 
Kai.tãmpally, Kiltan Island 
U'l 61Lakshqalweep-682 558 

7 	AbdulKasini P V 
S/b. Muneei 
PtàinVé1i,.Kiltan Island 
UT of Lakshdadweep-682 558. 

(By Advocate: Mr.Shabu Sreedharan) 

Applicants 

Versus 

Ution Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2. 	tle Q.ftèctor of Panchayath 
lj,J pr 	rr.itory of Lakshadweep 
KvrathiIs1and-682 555 

The chairperson 
Vi.!! aeI (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadwcep-682 558 

The Executive Offlcer 
Vi llae (Dwecp) Panchayath 
Kilian Island, Union Territor' of Lakshadweep-682 558 

ihe Eividniieht Warden 
Dpai.tmn-t'ofEnvironrnent and Forest 
Zdnl.Offlce, Ki!tan Island 
Unon Territory of Lakshadweep-682 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2,4 & 5) 

OA 137/2013 

I. 	Jala!udheeri K.K. 
S/.o Shaik Poova!ap 
Popalap I-louSe, Ki!tan Island, 
IJT of l<s!advecp-682 558. 

oda, Kiltan  Island, 
( 	 558. 

/ 

\ 	 */ 

-. 

Respondents 
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16rath61147;K. 
S/ Ahaned 
fhn4kat House, Ki itan Island, 
Ui of Lakshadweep-682 558 

Anera!iA.P. 
S/o Syed Mohammed 
Araka.laura I-louse, Ki itan Island, 
UT of Lakshadweep-682 558. 

ismail T 
S/o Yusuf 
Thol iyoda I-louse, Kiltan Island, 
UT of Lakshadweep-682 558. 

Sed Mohammed Koya K.P. 
S/c) Mohammed 
Kanjipura HOuse, Kiltan Island, 
UT. ofLakshadweep-682 558.. 

Kasimkoya C.H. 
S/o Muthukoya 
Ammipura I-louse, Kiltan Island, 
U, 1' of I.kshadweep-682 558. 	 Applicants 

(By AdyQcae: Mr.Shabu Sreedharan) 

Versus 

Unin territory of Lakshadweep represented by 
the Adrninistiator, Kavarathi Island-682 555 

The irecto of Panchayath 
Union Territory of Lakshadweep 
Kavirathi Island-682 555 

3 	The Chauperon 
Village. (Dwee3) Pan chayath 
Kiltan Isand, Un ion T e r i ito! y of Lakshadwecp-682 558 

4 	J heecutiVé Officei 
illà.(eePanchayath 

Kiltan Island, Union Teiritory ofLakshadweep-682 558 

.5;. ... ..heAssistant:ngineer 
Electcal Sub Division 
Kitán island 
UnionIeiiitory olLakshadweep-682 558 	 Respondents 

A 	 . 
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(By Advocate Mi S Radhakiishnan (R1,2,4 & 5) 

7  

I 	Sadakathulla A, age 38 
Sb Kunhi Ahammed 
Ajriad Hous,KiItan Island 
La ks had weep 

2. 	Narü1iaP.T.,ge 26 
Sb Kunhi 
Pa1:Iihithiyodà;House, Kiltan Island 
Lakshadweep.  

(By Advocate: Ms.aisy I. Dahiel) 

App! icants 

Versus 

The Administrator 
l)iion Territory of Lakshadweep 
Kavarathi-682 555. 

2. 	T.Qhairprsn. 
V,ilIg (Dweep) Panchayath 
lKi1tn,-82 558 

3 	Diiectbr1  of'Panchayat 
Depaitrnnt of Panchayath 
Kavtrathi 768 558. 

(By Advocate: Mr.S.Ràdhakrishnan (R1& 3) 

S. 	O.A.:No.212/2O.13 

pp :I1 avvab W/o Abdul Salam 
Laboui ci, Agi icultui al Department, 
Agañ island, Rsiding at Pallipurarn 1-louse, 
Uriicn-i Teii ltoIyI of Lakshadweep, 
AgàjilsIaii 

II 

(By Ad'ocate Mi 'I Jaju Babu) 

Versus .._ 	..'I 
/ ( 
/ 	

- 	 • 
1 	1h liuectoi

•: 
 of Agiiculture 

L)

.i3-Yrn Tciiitoiy of Lakshadweep 
tti Island - 682 555

*  

Rents 

Applicant 
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F 

The. Administrator 
Union Territory of Lakshad weep 
Kavaratti Island — 682 555. 

(By Advocate Mr. Radhakrishnan) 

	

9. 	O.A 266126.13 

• 	1. 	SabirAli.K. 
Kuriyathiyoda I-louse, 
Kiltan Island. 

..C.P. Firoz 
Chemmanam Palli House 
Kalpeni Island. 

K.P, Cheriyakoya 
Karuppathapura House, 
Kalpeni Island. 

h/LC. Jaffe' 
Palckipura,House 
K1peni, Island. 

1-labsa. A 
Alikonie House 
Kiltan Island. 

A.P. Naseema 
Aynapyra House, 
1KaratIi Island. 

(By A4ocrJK.B. Gangesh). 
I 

Versus 

	

• 1. 	1f'he Adniiniator, 
• 	dhiinistiatioi of the Union Territory 

bfLakshad/eep, Kavarathi —682 555. 

	

2. 	Fh e  Director (Services) 
Administra.tion of the Union Territory 
of Lakshadwp (Secretariat), 
Kavaratti 682 555. 

Environment of Forests 
9TTq. 	• 

'MlNI 	 rr110 y of Lakshadweep, 

* 	
iat1t- 52 555 

rn\ 	f' 	
) 	

!• 

	

4t1 	/ 

Respondents 

Applicants 

Respondents 
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(By Advate::: Mr; S. Radhaishnan) 

	

10 	OANo 268/2013 

M Nooiul Ameen 
CSayed Mohammed 

Mulayam House, Agatti Island 
ñio•ftTerri'tör)', Lakshadweep. 

	

2. 	B.M. Mapsopr. 
S/a. Late A.0 Mohammed Jalaluddin 
Bharkath Manzil 
Agati Island, Union Territory 
La k shad weep. 

(By Advocate: Mr. Grashious Kuriakose) 

Versus 

	

I. 	he4dministrator, 
Un i on Territory bf Lakshadweep, 
Kavarathi - 682 555. 

The Director of Panchayath, 
Deprtmcnt of Panchayath 
Kavaraiti —.682 555. 

Director of.Sience and Technology 
nd EnyiIiTent, 

U.nid.Té4tór of Lakshadweep 
Karthii682<  555. 

Director (Lour& Employment) 
Kavárathi - 68 555. 

5.Special Officer 
Village (Dweep Panchayat, Agatti) - 682 558 

(By Advocate: Mr. S. Radhak.rishnan) 

OA.269/2013 

Ahamrned l3asheer. C., age 32 
S/a T.Oun is 

KiItan Island, 

if 
Lakl3wp 

/ - 

/ 

/ 
, 0 

• . 	. 	 t. 	, 	> 

'--• \ 	 j •z 	/ 
•:> 	'-: 	/ • 	 • ç 	•/4 	C> 

.•'-•• 	•.-.--- 

[I 

Applicants 

Respondents 

Appliëant - 



11 
S 

Versus 

Thdiinistrator 
UiiñTerritor,'.of Lakshadweep 
Kavaathi -682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Employment Officer 
Kavärathi, Lakshadweep-682 555. 

Director of:Panchayath 
Department o f Panchayath 
Kavarathi .682 555 

The Executive Officer 
Village (Dweep) Panchayath 

Kiltan7682 558 1
1 

 

Horticiltural Assistant 
Village (Dweep) Panchayat, 
Ki!tan-682 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,3 & 6) 

12. 	0:- A277720J3, 

Hameel ad 
DIo Said Muhamnei 
NarnbihrnHouse,)iltan Island 
Lakshadwp 

(l3 y Advocte Mr.Grashious Kuriàkose, Sr.) 

Versus 

I. 	The 	iinisor. Adn  
UTf asM4'eêp, Kavarathi-682 555. 

2. 	 fáhayath 
Depaiiènt if Panchayath 
<vrthi'682 555. 

IA 

v, 

4. 

V 

:ivéOffler 
(Dweep) Panchayath, Kiltan-682 558 

Respondents 

Applicant 



S 	

._S.S•' 
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4. 	Ch a i i.pi: sofl , 
Villàe (Dwep) Panchayath, 
Kiltn6S258. 	 Respondents 

(By Adoat Mr.Sahakrishnan - R1-3) 

13. 	O'A 281/2013 * 

Ta  h a! P 

S/o Sayid V.1K. 
Vallomkadiyodu 
Kiltan Island, Lakshadweep 

Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas House 
Chetlat. 	 Applicants 

(By Advocate: Mr.rashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

The Administrator 
UF of Lakshadweep, Kavarathi-682 555. 

2. 	Director 
Science & Technology 

hptlat-682 556 

3 	Direcor of Panchayath 
Rural DveIopment Department of Panchayath 
C h i lt - 6$ 2 56. 

Chaii'person 
Villagè;.(E 

2.
eep) Panchayath 

Chet!at-68 555. 

Addi, Sul Dkiisional Officer 
Chct!at-682 556. 

Junior Scientific Officer 
Chetlat-62 556. 

Accounts Offler 
Secretariat, K\iSrathi-682 555. 	 Respohdents 

& 5-7) 

I' 

'  

/ 

. 
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A.K.Sajeed 
Akkara J- ouse 
Ka1pii Island. 

P. Ha: 
Poodyern Houe 
Kalpeni Island. 

A.T. Ahadabi 
Athanarn Thottam House 
Kalpeni Island. 

P.P. Sulaikha 
Puthiyà Pandararn House 
Kalpeni Island 

5 	C. P Nooijehar 
CheminanarnPalli House 
Kalpeni Island 

6 	A.K. Beebi 
Arakka'1ai HOuse 
Kalpeni Island. 

7. 	M.P. Mohaiiirned 
Mullpiira House 
l.aLpeni Islahd 

(By Advocate Mr K B Gangesh) 

Versus 

TbAdrniniator, 
Adhiinistratioi of the Union Territoiy 
of Laks°hadwçep, Kavarathi —682 555. 

The Directoi (Services) 
Adrninistratip of the Union Territory 
6I' Laksbadv.iéep, (Secretariat), 
jKa'.'arafli - 	555. 

—3 	beartrnentofAgncuIture 
tJnin territory of Lakshadweep, 

• .'• 	. . .aYrathit682 555. 
•• 	Rfrnted by its Director. 

Ao . ..cae: Mr. $. Radhakrishnan) 
' L 	••• 	

. ..... 

/ 
' 

Applicants 

Respondents 
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15. 0A300/2013 

B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

B.Aharnmed, age 43 
S/o Mohammed, Bakakada I-louse 
Andrott Island. 

K.K.Mohammed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andrott Island. 

P.P.l-{assan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott island. 

M.Bampathi, age 50, 
S/o Asainar, Kakkett House, 
Androti Island. 

C.N/lohammedKasim, age 44, 
S/o Koya Kidave, Chettathada House, 
Andrott Island. 

K.P.Moharnrned Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattampokkada House, 
Andrott Island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

P.P.Fathimath, age 41, 
D/o Kunhiseethi, PalathPuthiyapura House, 

Island. 
: 

Jaal, age 48, 
t 	/ 	Sb Adul1a Attalada, Aliyathara House, 

Arirbtt Island. 

I / 	 - 
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A.Mohammed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 

'Androfl Island. 

L.Khadeejomahi, age 47, 
D/o Buhari, Lavanakkal I-louse, 
Andrott Island. 

15, 	C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o LJldKas, Aliyathara, 
Andrott Island. 

T.B.Mohammed 1-lussain, age 37, 
S/o IKosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.1-Iakeem, age 48, 
S/o Siddique, Pudiya Nalam, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Komalam Kattu, 
Andrott Island, 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K.P., Moosathada, 
Andrott Island. 

23 
	

K.C.Mohammed 1-lussain, age 39, 
S/oSayeed Ismail, Kannichetta, 
Andrott Island, 

/ 	t \ 
- 

,. 

, 

\ 
•- 

. * 
* 

amza, age 34, 
kidave M.P., Pandathpura 
Dtt Island. 



Ir'1 

25, 	M.P.Khaleel, age 37, 
S/o Assainai', Matharapura 1-louse, 
Androti Island, 

P.P.Hassan,age4l, 
S/o Abdul Khader K., Perumpally 1-louse, 
Andrott Island. 

P.M.l'hajunnissabi, age 39, 
Dbo Majeed, Puthiya Manzil, 
Androit Island. 

L.PathOmmabi, age 37, 
Dbo YousafT., Lavariakkal I-louse, 
Andrott island. 

H.K.I-lussain, age 35, 
S/o Pookunhi, Halookakkäda House, 
Andrott Island. 

M.P.Mohammed Rafeek, age 31, 
S/a Koyamma, Kunnamkalarn House, 
Androti. Island, 

K,Moharnmed Fasal, age 32, 
Sb Kunhi Seethi Koya, 
Kadiyammada House, Andrott Island. 

K.Mohammed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalarn House, 
Andrott Island. 

K.K.Mohàmrned Farook, age 27, 
Sb Kunhi. Seethikoya, Kerakkadamali House, 
Androu Island. 

A.Rs'heed Khan, age 39, 
Sb 	yeed Ismail, Aliyathara House, 
Aridi'dtt Island. 

K.Abdul Salarn,.age 33, 
S/0 Muthukoya, Kannathimmada House, 
Andrott Island. 

.' 

nwai 1-lussain,age 31 
V., Kerakkada House, 

	

1.2 / 	: . AditkIsland. 

	

\ 	j 
.,-.- 	_,• 	* 
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P.Mohammed Rafee, age 25, 
S/oMullakoya, Pachanal I-louse, 
Andrott Island. 

T,M,Mohammed Aliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Androti. Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunnel 1-louse, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott island. 

P.P.Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Andrott Island.. 

M.MSayeed 1-lussain, age 27, 
S/o Sa.yeed Koya, Moosankakkada House, 
Andrott Island. 

M.C.Hammedathbi, age 37, 
DboY.ousaf, Mylachetta I-louse, 
j-\ndrOtt island. 

Doulathabi, age 33, 
Dbo Kidave, Lavanakkal 1-louse, 
Androit Island. 

Guhar Madeena Beegum, age 37, 
DboMphammed B, Aliyathara House, 
Andrdtt Island. 

46 	K i Bookunhl 1(o)/a, age 36, 
bo Ycoob, Kolikkatt House, 

Abdrofl island. 

47. l:Deryesh Mohammed, age 36, 
SbQ Sayeed Mohammed, Kachashada House, 
Andrott island. Applicants 

I 	 cate: Mr. K.B.Gangesh) 

/ 	
C - 

j.- 

I 11.. 

Vrsus 
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The :Adniflist1ato1' 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
La•kshâdweep, Kavarath i. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 

'ofLakshadweep, Kavarathi-682555 

Village (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

Faisal Ameen 
S/o Pookoya N 
Aèhammada 1-louse, Androth. 

Mohammed Shamsheer M.K. 
Sb. 13hesha U.P. 
Mayamkkada 1-louse, Androth. 

Mohammed Asker 
S/o Seethi 
Aliyathara 1-louse, Androth. 

Noubakhan M.K. 
S/oSied Koya 
Nlayamkakkada 1-louse, Andi oth 

9 	f\40hnmed Kasim P P 
Sid,:Iijdave, Palathupra I-louse, Androth 

10. 	Abdidl  Akbar 
Sip. 0bair 
Paidath Puthiya Pura 1-louse, Androth 

11 . 	lvi ujeeb Rahman 
Sto Ibrahim 

.T;,A1 iyahara House, Ancftoth 

12 	S'il 	T.  
io1çasim Koya 

1njiihathi i House, Andioth 

... 	'•J 	I 

/ 



I 	'9 

Mohammed Hassan 
S'/o Kunhi Koya 
Ayenamada House, Androth 

Mohammed Abdusalam T 
S/o Abusala 
Thecheri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

6. Muhammed Kassim 
SboKoya 
Shaikkinte Veedu House, Androth 

P.P.Koyamrna 
S/o P;K.Kidave 
Fa1athupura House, Androth 

Muhammed Khaleel 
So A15du11a 
Aliyathara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
Andrbth. 

(By Advoqate 	M r. S. Radhakrishnan - R1-4) 

Respondents 

7 \1i 

	 (Ms.Rekha Vasudevan (R5-19) 



16. OA3O1/2O1 

Attakoya T.V, age 44 
S/6 Koya Thankgal T, 
Thailath Va!iyakkattu 
Andrbth I s lan d. 

SayedKôya,age43 
Sb iKoyaKida'eA1iyathara House, 
Androth Island, 

Moharnmed,age 54 
Sb Shaban, Biriyarnrnada House 
Androth, Islarid.. 

You.saf, age 60 
S/o Ahammed, Kandalath House, 
Androtft Island. 

	

5 	Mujeet Rehrnan, age 35 
S16 IQS'a, Kachetta House, 
Andrcyth Is1aid 

si a 	38 
Sb iJa! Ia Koya, Kunnashada House, 
Androth Island.' 

Mohammed I3asheer, age 37 
S./o Yacooh,.1iyathara House, 
Androih Islah'd. 

	

8 	SFiiI 	udider,1  age 35 
Sb SaeeIKoya, Pandath Puthiyapura House 
Andi oth I1and' 

1obk, ag'44 
Sb KbyaminMayampokada House, 
Androth Island. 

No6fa1age 43 
1 , 	•.SboKoyamina Koya, Thacheri House, 

'f 	Andioth Island 

' ( 	Al \sl,age37 

; 	)b1Seethi Thchcu Moosathada House, 
dioth  d Islan 



12. 1d9san, age 30 
S/'4.a1udleeh, IKadiyammada House 
AitFc Wind. 

13 Mohamncd Rafek, age 41 
StbA'shomrñbi, Bilutheth House, 
And roth Isiand. 

14. Jalal, age 37 
Sb 	Kunniseedhi, Palathupura House, 
Androth Island. 

Farook 

	

	49 , age 
/o Koyamma, Pochalam House, 

Androth Isiarid. 

Ab.uiHa ssanage51 
• 	5(0 Abdl Kl1ader, Karachetta House, 

Anroth Ilaiil.. 

17.Ka,ge48 
• S/p Sayeed. Mohammed, Thacheri Moosathada House, 

Andioth1slànd: 

18. 	13sheer, age 47 
/o. Kidave, Mopdampura House, 

And roth Island. 

19 Muhammed Husain, age 42 
Slô Hameei.1,zhik6kem Pura House, 
Andioth t1and 

.Wbbar; ag 39 
Sb' 1'1a1 la K oi,  Kunnashada House 
Andrôffi Islahd. 

Ioharnmed Liyaudden, age 33 
1o. Sa'ced Iykhammed, Neclathupura House 

Aidroth 15lá1d. 

22 	Idabeed, age 
Sb SayecdMçhammed, Kunhali House, 
/.JIU1 ULIJ iS1I11U. 

[arneçd; age 33 
House 

*,, 	 d&it.h Island.. 

da Beebi,age46 



Sb Siddcequ Puthiyanalakam House, 
Andioth Island 

25 	Iiidcen, age 60 
Sbo Ahammed, Kandalath House, 
Andioth Island 

MohamhdS.1em, ag42 
S /d Sayeed Mohammed, Kunnashada House, 
And roth .1s18d. 

Gfoor, age 41* 
S/o Thàngü Koft, Pntàmveli House, 
Aiidroth Is1ahd;. 

Sideeque)ag43 
/b Kidav, Modiyothada I-louse, 

Andioth Island. 

Shanavas, agd 33 
S/o JKunhi Ioya, Pochalarn House, 
Androth Island. 

30 Pookunhi, age SOn 
Sb 	Kidavc, Aliyathaia House, 
And cth I si a ii d 

31 Kalcclae39 
Sb 	I3uari, Manakar House 
Andioth Islahçl 

 Illys; age 36 
Sbp :HaiTiZà Kôya, Aliyathara I-louse, 
Androh lslai,. 

 Mohammed 	sheer, age 39 
Sip Sayced Mohammed, Aliyathaia House, 
Andiot 	Island' 

34 Molnd,image 33 
S/oS ayecd Iail, Aliyathara House, 
Anclioth Island 

35 Koy, age 46 
Sb 	Kadei, MatIa1 apura 1-louse, 
Andi oth Islaid 
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 Mohammed Saleern, age 33 

Sb 	Koyamina, Kannipura House, 
Androth Island. 

 Shamsuddeeh, age 33 
Sb 	Abdul Kader, Belichetta House, 
Androth Island. 	S  

 Kunhisetlii, age 47 
S/o Aboo Sala, LavaakkaI House, 
Androth Island. 

 Yacoob,age45 
S/o Sainddeen, Kunnashada 1-louse, 
Androth islaid. 

 Abdul Jabbar, age 38 
Sb 	Sayced Mohammed, Kannichetta House, 
Androth Island. 

 Jamil, age 4 
S/QSaye 	Bukari, Biduinkattu Bilutheth House, 
Alidi-pili 

 ibaça, ag 
r)/O seqBUkari, Thacheri Biyyada, 

froth Is1nd. 

 5ajina Beegurn, age 29 
DboNallak,oya, Lavanakka! House, 
Androth 1land. 

 Shahaxias leegurn, age 28 
)bO Jürih1i Ko.'a, Lavanakkal House, 

Anddth J1d. 

 
H 	 S  

Si'ahai 	âg,e 32 
Sb9 Pooktmhi, Rahmath Villa, 
AIç1ioh r1abTd:. 

iideehP.P.T. ae 33 
- -- 

11 5 5 Nsa, Chddath House, 
island 

* 	47 )16a,age42 
' /JS/)Jouaf, Pandatam House, 

*AiI{oth Island., 
4 	 S 	 S 



. Hassan, age 39 
Sb Sayeed BUkari, Matharapura House, 
Androth Islar 

Mohanrned Sleem,ae 38 
S/0 YousafThailathHouse, 
Androth1slai1d. 

Mohâiin±edM:usthaa, ae 36 
T I 

Sb Pookoya, 'Neganmada House, 
Androth Island. 

Koya, age 36: 
Sb Attakoya, Mathil House, 
Androth Island. 

Kamil,age4l 
SboMuthu Koya, Palathupura House, 
Androth Island. 

s1 lage30 
SIdcti'i Koa, Lavanaldal House, 
Andrôih Island.' 

Sakari'a, ag' 2 	 - 
S/o Muthukoya, Bilutheth I-louse, 
Andioth Island. 

Salih, age 37 
S/o Kunikoyd,Aynamada, 1-louse, 
Aidroth lslaid. 

alithI la 	ge39 
je  bo Sidq4Bilutheth House, 

Androh Isld. 

Moliathrried 4larn Naser., age 40 
bo Sayeedj harnrned, Pall iyet House, 

Androth Is1raiid. 

Mohirnrned, a g e 42 
S'/ 'Kasim,i, Ahadapurakattu House 

;. - qth.I.slaid.. 
* 	 ' 	1. 	"• 

59•. 	Aa1uss, age 29 
S&T9?koya, Kunnashada 1-louse 	

o l6t1 Island. 



• 60. Habeebu Rahman, age 28 
S/o Sayeed Mqharnrned, Kunnel H.ouse 
Andröth Island. 

Ras1e6d4ge33 
Sb KbàI<rákkada House 

Isjhd 

Chria Kbya,'ge 32 
S/o Aboo Salah, Perumpalli House 
Androth Island. 

Mujeeb Rehman, age 37 
S/oSayeed Buhari, Karakunnel House 
Androth Island. 

Ndufel K, age 33 
Sto Nattaa Koya, Cheriyadam House 
Andith Island. 

Adl arnad, age 45 
siè ,Kdahirna; Karakkada House 
AndrotFi Island. 

Shamsu Shunobs, age 34 
S/o Cheriyakoa M., Pentamvilapura House 
Androth Island. 

MohamedAjdul Naser, age 308 m  
/o, Ja.11I.JKottiathattu House 

A'ndrotFiIs.dFid;' 

Mohamne1 1thahulla, age 33 
4d.Kóy.akoya,.Nallal House 

Andoth Isfd. 

Iith6llah;ge30 
Sb.oIunhisehi, Perumpalli I-louse 
Andioth Islahd. 

Riyas age 29 
S/6 Shaik Kp P;S;, Pentambelipura House 

2 \ 

71 	\ sh,age3J 
S/4davd P 	Pandathu Lavenakkan House 
Andrdth Iland. 

ri 

I 
i 

64 

65 

67. 

69 

70 



. 72 	Rahniat, gel 42 
Sb Pookutty lvi , Mathil House 
Andioth Island 

73 	Mohammed Hassan, age 37 
Sb Sayeed Mohammed, Achammada House 
Andi oth Island 

74 	Shamsudeenage 32 
S/ôMuthu .K; óya K., Nellai House 
Androthlslánd. 

Mohammed Nseer, age 28 
S/p. M uhammed, Pentamvel ipura House 
Androth Island. 

Rau lath Beegum, age 29 
S/o Thangakoya, Arathupura 1-louse 
Ahdi:oth Island. 

 Fathahuddéen, age 38 
S/o Kidav 	U.K., MaRket 1-louse 
Andi oth Island 

 Bad:àruluneer, age 32 
S/o Abdul Khadei, Moodampura House 
Andoth Island 

79 Mohammed Mustafa, age 33 
S/o Ahammadiya, Jabalputa 1-louse 
Androth Island. 

$0 Mohammed Kasim age 47 
'i/oKlda\'C L V'K , Makket I-louse 
Andi oth Islaid 

81 MOhamiiedboosa1ih, age 40 
Sb 	SayeedMohammed, Bilutheth House 
Andioth IsInd 

82 Kunhisccthi, 	ge 47 
Sip You saf, Methat apul akatte House 
Aiidr ot1i lsIad 

I 

i 
F1 	Koyaage 42 

4/ S}A1Jam.nMakkett House 
1s Ia id 



• 	
84. 
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Attakoya, age 49 
Sb Yalcoob, A1iyathra I-louse 
Androth Island. 

IKha1e ;  age 49 
S/b a'eed, Cherikka! Pithiyapura House 
Aidroth Is1nd. 

FathahilI, age 34 . .  
S/o Sayced Mdhammed, Palliyett House 
Androth Island. 

Bashcer, age 55 
1'hacheri Moosathara 
Androth Island. 

Mohanrned Farook, age 33 
Sb Nal lakOya .L., Tharampal Ii Makket I-louse 
Ahdroih Island. 

Ab6o1iha3 1 
S/9 81)a1k ,KQ,.Moosakada House 
Aiidroth I1d. 

Sa1eb111,age 3l 
S/0Seethi,Krakunne1 House 
Andrhth Island. 

Mohammed Kasirn, age 33 
Sb. Saec1 N4ol2ammed P.C., Pathada House 
Jh.d.) isipd 

: 
Ji, age 44 

5/0 JKidy T YLavanakkal House 
i\nchotli Islahd 

Mohmmed Hiissain, age 41 
S/o Sayeed Irnai1, Kandalath House 
Androth Island. 

abir Khan, age 33 
Qyam h Ir koya , "Thattarnpokkada House" 

Ab rfh Island. 

s)imagt4 
Sfyed I3u1Kai1, Podamkakkada 1-louse 

drbth 	I 
,r1C)•? 	. 
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96 	AklJcU C age 33 
SIo i\ttakoya 'K Edayakkal House 
Andi'oti Is1a!d 

97 	Abdul Vahab, age 33 
Sb Than gakoya P , K nc uhali House 
Andi oth Island 

Mohammed MusthafaYge 42 
Edayakkal I-Iois 
Androth Island. 

Navas, age 25 
S/0 llussai n,J'hahira Manzi I 
Androth Island. 

S , 11a liava s, ag:3 

Si Shai:afdèn, Ilathil House 
Andi 0th Island 

Hasaag 	3. 
$1.0 SfhiM, Lavanakal House 
And roth . I land; 

M,obmed Basheer, age 42 
S/o Yvou s~a 	House 
Andioth Island 

103 Shansuden,dge 36 
Sb Nalla Koya, Kunnashada House 
Andioth Island 

ZiiulA..d,.g26 
Kiave K Sb....d., Pall iat House 

Androth s1arid. 

Muthu Koya, ae 39 
Sbo Kunhi. Shl, Makkctte 
Androti . Ilnd.l 

1 

 

66 Mohammcl iNfuldibeel, age 30 
S/p Koyapimakoya, Kerakkada House 
Andioth Islni 

1 10 	Shamusudeem, age 27 
So Koya Kidave M P , Pandathuputa I-louse 
Andioth 1slaid 



	

108 	hihabvdhedh;age 27 
S/o Muthu K0S'a,  Pandathupura House 
indioth Is1aid 

109. Ubaidu11a, age 29 
Sb Sathai, Kannipura House 
Androth Island. 

110 Ja1a1age49 
/o Yousaf P , Moodampura House 

Andioth island 

Kiclavtl, age55 
S/QJnceèn:14.,13Iriyamrnada House 
Androth Is1ard. 

Kidavu,age59 
S/o.Iijb, Mekkat I-louse 
Androth Island. 

Mohamiiied Salahudheen, age 26 
S/o . 1K,Qya'FT. 1  Kandeth House 
And:Vhtli Island. 

114 MohamhedcShakeei, age 22 
S/b Kuj1hi.seet1ii, Makket House 
Andoth Island 

115 Moaiirne Aithaf, age 24 
S/0 Jarnal Mayornpokkada House 
And.ibth Island.: 

Abdul Gáfoor, age 28 
S/o Nallakpya T., Bappathiyoda House 
Androth Island.. 

Khan, age 23 
S/o Ba816i  K , Mathil I louse 
Andioth Island 

i f  

	

,_-1 ! f 	4a1la ioya, age 39 
S/KhadeiI1C, 

i' 	h Ii1d. 
- 	

- S 

119 Kuni9Ik9ya,age35 
S/b Ahied, Ponnikarn House 
Andioth Island 



120 Zainul Abid, age 41 
Sb Assainar.N.P., Kandalath House, 
Androth Islaiid. 

Mohammed, age 50 
Sb •Abdul KIadër, Kava1 çhetta House, 
Androh Island. 

Abu.Nasir,'agp36 '.: 
Sb Siddique,Kunna ada House, 
Androth Island. 

 Mohammed Abdo Salih, age 37 
Sto Musthafa,. Ammelam House, 
Androth Island.. 

124: Koy,age37 
S/o Sayeed Mohammed, Lavanakkal House, 
Androth Island. 

 Mohammed Raf'eek C.P., age 38 
S/o Sayeed, qiierikkal Puthiyapurarn 

dr9h. IS:lard. 

 Mo1riThedRàfdek, age 40 
Sb 	Ukas, Iftutheth House, 
Andioh Is1an: 

 Mukbcel , 	ge 28 
Sb 	Majeed L., Perumpalli House, 
Andi*ih Island, 

 Rashc.cd Khi, .ge 33 
S/(i JKidive A., Biyyadachetta House, 
Ahdroth 1sind. 

129. k ag 	31 
Sb 	PckI1y, TKdnnel House, 
A. 

130. Rahmathu11ah,age 31 
-- -./Q Ko'ammK.P., Bappathiyoda House, 
Ir Andioth kiand 

131 hmmed Kasirn, age 30 
S/o' 1a1lakoya, Kennashada House, 
Mdrih 1s1d.' 

/ 

'S., . 
 

, 



• 	 I .• 132. Mohailimed Fa1, age 38 
S/o Kidave, MY;, Kandalath House, 
Andioth Island 

133 Mohammed Abu1 Gafoqr TM, age 38 
$/o 	11akya Thai ampally Makket House, 
Androth Is1ard. 

• 134. Jamal, age 57 	• 

• S/O'Kidave, Poovadakkattu House, 
Androth Island.. 

 Mohammed Saleem, age 31 
Sb 	Hassan Kunrji, KeyiyOda House, 
Androth Island, 

 KOyarnma,age47 
• Sb 	zboo Saleh,. Kavaichetta House, 

• And6thIs1aflft:, 

137 f-lidayathulla, age 38 
5/p 	 House, 

dioth, I s l and; 

138. Abdul"Azeez Khan, age 41 
• S/o .Moharruiec1, Birayammada .House, 

• 	 • And.roth. Island. 

139 ShamsuddIecn, age 32 
S/a 	 :eI,ir .;e: M.P.., Pazhayakamkattu House, 
Andioth Ilaid 

140 RasI-i 	!(ai,  age 33 
SoIOyathloya, Ammelam House, 
Ardoth Js1ad 

141 Na1koya,ae 50 
S/o Aharned P 0 , Matharapura House, 
Andoth Island 

142 1 Iaiza Koya, age 43 
- Sb 	IKidave B,Aliyathara House, 

rrrEdroth Island., 
7 - 	

\OI- • . 

'I 	' 	
• 	 ;•.; 

J43 hied Iissin, age 28 
I S/oitisaM P , Arnrnelam House, 

Aiih Isi'hd 
'I  I 

L, Li 
n- 	.' 



144 Sayeecl Ismai, age 58 	 S 
Sb AbdullaPudarnkakkada House, 

ndioth islaici 

145 Amjath Khan, age 28 
Sb Buniyamin, Ammelarn House, 
Andi'th1s1ad. 

EM Mb1arnmed Iqb1, age .8 
S/o Na1Iakoya,:1erumpaIly House, 
Androth Island. 

147 PoOkunni,age 6 
Sb Ydusafj-Iaj i Bappathiyoda House, 
Andiotft lsland. 

EM Mohaiiiied asheei, age 38 
bo Kidavc A , Mayampokkada House, 

Androth Islàhd. 

149 Cheriyakoy, 	36 
S/o.K unnikpy I?., Thacheri House, 
Androth Island.: 

150. Nasccmudheen K S P , age 28 
bo Abdul. Khadpr T , Karachetta Sarommapura House, 

And ioth Island 

151 Abdayoon, age 41 

Siyeed 	~ ;r i M , Kunchali House, 
Andioth Island 

152 Liya.burahiiian., age 31 
Sb Kunnikoya M P , Chekummada House, 
Andrdth k.land. 

153. KUhibi, ae 4.6 
S/o Kacl.er,PuripaI1i 1-louse, 
Ahdroth 1latd. 

154. 

/ 
C.) J 

* 

A 
'. 	

•  

Pathyiige 52 
Q/p l<oydiiiiakoya, Kolikkattu Naduvilkam 1-louse, 
Andioth Island 

I t 

4' t 

a'i)fuilah, a&e5 
tio)i 1arna Kbya, Aliyathara 1-louse, 
Vfy1ioth Island 



159 Mohammed Kutaishi, age 25 
Sb Sayeed Mohammed, Karakunne! 1-louse, 
Andioth Island 

160 Siiaj,age47 
S/o ,Kiclavë K., Kunnurnpura House, 
Androth Island.. 

Mohammed Ran, age 31 
Sb: 1-14mza Koya K., Pathummapura House, 
Ahiroth Island. 

2.ink.i1 Ad, age 26 
S/J!aJhak.C.,Pal1 iyat House, 

hdrdth Island, 

Ab4ilJabbi',age35 
S/ci KUnniSeeth, Makkett House, 
Androth Island. 

5
ajeed Mohaimed, age 54 

S/o Kidvu, Pdovadakkattu House, 
Andrbj Island. 

Atiabi,aé7 1 ; 

P., Thacheri House, 

' 	lii ipd,. 

l3allhs, 	4 
I)/olKo'annikoyaP., Thacheri House, 
Andioth Island 

	

# 	

,? , 

/ 67\Yakh 	e40 ob, agL 

	

* 	.1 	 \, 	). 	 I. 
cidavu K, Ammelarn House, 

Is1aid 

/ 	: 



	

- 	,-..' 	•. 

c .  

1 68. Mohammeçl Rafee, age 42 
S/o Koyaiimikya, Mayampokkada House, 
Androh 1s1aid. 

Mullakoya, age 47 
S/a Majeed K, Laataka1 House, 
Andrbth tsland. 

PooR unhi,ag 46 	. 
S/a Kidave P, Am61an House, 
Androth Island, 

Mohammed 1asirn, age 46 
S/a Yousaf, Bppathiyoda House, 
Androth Island. 

Kadeeja, age 5! 
D/o Kidavc K., Thacheri House, 
Androl.h Island. 

Mullabi, ge 
D/o Kidave,i Palathupura House, 
Andtoth iiiid. 

-I 

ManiobrAIi Zyeed P.P., age 25 
Sb o.  M ..P.FaJhpl lah, Puràthikkatt Puthiyapuram, 
Androt1 lslaiid. 

i\li AkbarK;4ae 25  
S/a Chcriyakoya, Kannathirnada, 
Androth Island: 

i\1ohamme 	aleem, age 33 
S/o.Shuikpy Kunhali House, 
AidotbIs1rd 	. 	 Applicants 

By Advat N'rk BGangesh) 

Versus 

I. 	The Adminis&tor 
Adl,I)ims.tratio'n of the UT of Lakshadweep 
Kavarathi 682 ,555 

oJgriculture 
1akha*cep, Kavarathi 682 555 

icpiecntd 	Diiectoi 

ats 1 i 
3. 

S 



3.5 

Depait.iient of 1anchayats 
Admitlhstratlon'bf the UT of Lakshadweep 
Iavt82 	55 

4 il1ge (Deep Panchayat 
4ndiothIs1nI tepresent ed by its 
Executive Officei 

(By Advocate Mi S Radhakrishnan) 

17. 0A30212013 H 

I. Jafter, age 35. 
S/q Babuj.an PIanethechetta House 
Amin 	Tsjand. 

2 1-..4i09que,age'33 
S/fdi.KiII.andam House 
jiiiniisand 	I  

3 Abdulla Koya, age 50 
S/o Attakoya, Malika House 
Amini .1lahd. 

4 Nallakoya, age 40 
S/o Abdulla Koya, Puthoya Kanniyam House 
Amini Island 

5 Ali'ohmned, age 47 
Sb Mohamrnd, Kombarn House 
Amini 	IaiI 

6 
.1 

Shaiaiudheen, age 36 
/,o I(idav, Kotcchetta House 

Amini 	s1and 

7. Jabb 	P..0 age 36 
S/ .o Chcri':a Koya, Purakkachetta House 
Amini Island 

8 'ousa1, age 36 
$bo 1dey Bet iyachadachal.ta House 
/mtçI. Island 

:1r 	 ... 	.. 

Muupyajg33 

Respondents 

	

',-- 	rr ye.;I- ei!<oya, iviampurarn i-iouse 
/ 	 /\nUri Island 

/ 	. 	- 	 .......... -, / 	 • 4 

Advoe Mt B Gangesh) 

r 

.-, 	.. 

	

I ,,, 	.. 	. 	.. 	.. 	. 	. 

Applicants 



I 	 3ro 

Versus 

1 he Admimstratoi 
Administi ation of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	Diiectot ofPanchayats 
Depaitment of Panchayats 
Administration of the UT of Lakshadweep 
Kavàathi.682555. 

D. 	District Panchayat 
Amini represented by its 
Executive Officer. 

4. 	Villagc (D.w.eep) Panchayat 
Amini Island represented by its 
Executive Offer. 	 Respondents 

(By A.vpcate.:Mr.S.Radhakrishnan/M/s Sheriff Associates) 

18 	0A30312013 

1 	Aboobakei P , age 41 
Sb JKuTihikunhi1,;Pa1!a1n  House 
Kavaráthi Is!aid. 

2 	Musthafa B K, age 45 
S/o Sayced, Bakakada House 
Iavaiatht Island 

3  age 34 Mohcmc'd Shafi M , 
5 /0 I-I tn7atH4 , Malika House 
Kavai athf tslahØ I  

4 	Abdul Nazci A P , age 43 
S/6 ,  Chci iyakoya K , A ynipui a House 
KcIVcIIdtll} Island 

5. 	YacoobK.P.ag.41 
S/n Kidave U;P Kuttipapepura House 
Kavarai.hi Island. 

6 	Alikoya K, ag 31 
V. 	 V 

SIQ Iah P , I1iyam House 
Iaviath,iIs1apI 

IJ1  

I 	/ 

J. 

I 
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7 Mujeib Rehman U P , age 34 
Sb 	Allko)'a C K , Utharnpoka1.ada House 
Kavaiathi Island 

8 i haicakoya V. P 11 age 43 
8/0 Uld&s, Vadakki laputa House 
Kavaiathi Island 

9 rvIueb Rchman B, age 30 
Sb 	I hangakoya, Biie(al 1-louse 
Kavarathi Islàhd. 

0. $ajitha P., age 32 
J)k . Ali Aiadarn; Poo\'inoda House 
Kvarathi Island. 

11 Basheet P I , age 44 
Sb 	Mohammed Palliputa, Puthiya 111am House 
Kavaiathi islan 

12. age 44 
Sbo:AhmedKatnmmada, Kadapurathaba 1-louse 
I<vai cuhi Isknd 

13 Salcem A P , a 	34 
Sb Mohammed C P , Athampapepura House 
Kavai athi Island 

14. Mohammed 1-lussain P A , age 29 
Sb 	Khalid l-laji K?, Puthiya Alikom 1-louse 
KavaLathi Island 

15 Shajahn 	k, 4ge 35 
Sb 	I-lamza, 	hu inikad House 
Kavaiathi Islan{ 

 AhwarA..,a39 
S/o.Muthu, Aynpura 
K 1\'aIathl Island 

 
- 	. 	- 	.. 

i3asheei.S:ag
, 
 e 35 	I 

I larnzath A I , Safiyabiyoda 
Kavaiat1i island 

.90  4s'' 
S)q AjoobaRei Melillam 

( 	c- 	 thi-,Iithd 
J\ 	 I 

61  

k 1 	I mi
'I 

'4MC' 
I ...... 

/ 
•1 
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19 	Hamzath, age 27 
/o qman 1-Liji, Aynepuia 

Kavaiaih Island 

20 	Mujeeb Rehrnan, ag8 
Sb 1Iam7ath A I , Safiyabiyoda 
Ka\'aiathl Island 

Manikfan K.P,;age 30. 
S/o Abdulla A, Kuttithppura 
Agati.i Island. 

 I1idayathul)a S.M., age.36 
Sb..I-1amzath.B,K., Sjbaida Manzil 
IKavaicuhi Island 

23 Ansu PP,ag31 
5/0 Chcuya Koya K P , Pakichipuia 
Kävarathi !sla.iid. 

 Su!inan K..P.,age 38 
.S./o KidaveU.P.., Kuttipappepura 
iàvaratlii Island. 

 Yc6ob.C;.P., age 40. 
S/o.. Y.oisiIf P., 1?uleenakeel House 
Kavatathi Island 

26 Nizamuddin  K P , age 34 
Sb 	Zakaiiahy Kochipuia House 
Kavai athi Island 

27 Saleem V , ago 
Sb 	I-1amzth Vloda House 
Kav.iathi Island 

2$. AttakoyaB,a 	41 
Sb 	Aboohackei M 1, Biickal House 
Kavat athi Island 

29 Naushac Pv , 	 ge 30 
SbKaim1M CP1al1iveedu House .......... 

. 

Kavaiathi jsIani 

on1 	bhmrnc1 Iqua1 K K , age 31 
oKsmi P V 	 House ,Kunnarnka1arn 

<r'aithi Island .................... 

I 
0 	i) 

0 0 	 * 

S 



via 

131 Ashik Au C P , 	ge 30 
Sb 	Au K , Cherdipapada 1-louse 
Kavaiathi Island 

32.., Mohammed RaE P ,age 38 
Sb 	Cheiiya Koya PaThcham, Pulipinnakad 1-louse 
Kavai athi Island 

i'. 

33 Pookoya J.  p , age 48 
S/6 Babujan M,Puthiyapura House 
Kiltan: Islahçl.; 	. 	•.. 

 1-Iussaina1i:.KP., age.3.. 
S/a, Muhammed C., Kuttithayapura House 
Kavarathi Island. 

Si1aiman M.,'age 37 
S/a Hainzath M, Maidanoda House 
k.varathi Island. 

36 	Kaja 1-lussain C , age 37 
. /p. 	Kha'n T.P., Chungam 1-louse 

Kavaiathi Islanl 

37 	jeb)ehman 1-K , age 38 
Sb Fhiiilikad 1-louse 
Ka\'alathi Island 

38 Mohammed Shafi K P , age 32 
S/'p,S.Iaye.d.PboI; Kakachiyapura House 
Kavatathi f s1and 

39 Mohammed Rf1 B , age 33 
/o Attakidave T P , Beeranthoda House 

Kavaiathi island 

I 	) 	 L 
40 	Ra1çclage32 

.1-louse 

41 iirnmei 1( 	age 37 
ri 

 

S/o Udaifa G 	Thekila 111am 
Island 

:1athI 

1bhamrncd Rafcek age 37 

' 	) 
. ,.,.,i.  

Attai 1< P 	 House ,okaiachiyapuia ........................ 

varà1 	ii:aii: ./ */ 

f->' :..:. 	....... 



S 

46. 	Sharafudheeh, age 24 
S/oAli A., Poo'jnoda House 
Ka'arathi Islan 	 Applicants 

(By Aclyocate: M.K3.Gangesh) 

Versus 

the Aiitrtor 
AdiYutip n of the UT of Lakshadweep 
KaVarath-682 555 

Ibpiiimcit ofgriculture 
U I of Lakshd'weep 
(a'aiathi-68 555 represented by 
itS LirctOr. 

Director o Paichayats 
Dàitmeiitf Panchayats 
A 	r dinist1ori Of the UT of Lakshadweep, 
Ka\'arathi-6&2'5 55. 

4 	I)isuict Panchayat 
1icithi icjicsnted by its 
Eeiiie:Oifier. 

5. 	\/illag (Dwep) Panchayat 
Kavaihi Jslaidjepresented by its 
Lxeciti'e Officr. 	 Respondents 

(By Ad\ocatc N/li. S.Rdhakrishnan) 

4 vr;EA 319I20 
\ 

,11 	 Iahei, age3 
'S1 i1uh 	P2th.Thlrneectta 1-louse 

Is a 



5. 	K.K.ftazak, age. 27 
S/o:. KhaderkOya, Kunniyatarnkakkada I-louse 
Arnini Island 

6.1 	P Ashiaf', age 37 
Sb Ahamed, Pallam House 
ikmini Island 

7 	K C Moosa, age 44 
S/o:Attloyi,,. IeeIachery House 
Amini Islad. 	•1 

13.Kasmikoya; age 42 
Sb Cheriyakoya, Balapp House 
Amii island. 

C Bvttak.oya, age 41 
S/b J-ikya, Chrimthabelli House 

RaheenM, ae 33 
SboAbd1koya, Madam House 
Amini Island 

Pookunhi 
Sbo T.C.Yousaf, Noormahal House 
jmini Island: 	 Applicants 

(By Aocat:Nr.K.B.Gangesh) 

Versus 

1. 
bf the UT of Lakshadweep 

Ka'varath17682 555. 



2 	Diiectoi of P nc hayats  

Depi tmnt of Panchayats 
Admirusu ation of the UT of Lakshadweep, 
Kavaiathi-682 555 

3 	Diiectoi ofFducation 
Dnectoiate of Education 
Admin isti at ion of the U r of Lakshadweep 
Kavcuath17682 555 

4. 	Village (Dwep) Panhaat 
A m i Ii i 1 land represented by its 
Executive Officer. 

(By AdvQct.C .; M; i.S. :Radhaki.shnan) 

20. 	O.A 	325/2013 

N/1.)ha m e d Abdul Razak 
Sb. U.K. NàUa;Koya 
Aitalada 1-louse: 

drott Island... 

2. 	K:. Moosa 
Karilm House 
ladcihiath Island 

3 	1 1amza Koya 13 
5/0 Abdul Kiade 
1.3 i riyimnia.da. ITo •ue 
Aidi'Ot Isla1 

(By Advocate M. K.. angesh) 

\Irsus 

I 

Respondents 

App1 i can ts 

1. 	Thç Administrator, 
Administi ation of the Union Ten itoly 
91 1 aLhadweep Kavaiathi - 682 555 

2 	Jhe[5iiecoi (ivices) 
- 	Admin isti ation of the Union Tei i itot y 

)1 I kshadveep (Secietariat), 
Kavaiatti - 682' 555 

3 	Dbpai tmcnt 01 Env tol nment of Foi ests 
I ;UJion Tcriitbyof Lakshadweep, 

Kavaratlii 	682 .555. Respond e uts 



Savad T.K., agc 40 
Sb Mohammed A.P., Th.irinikkadu 
Kavarathi s1and. 

AbodbckeiP.P,age 4 
Sb 11äth K.P., Pallipura 
Kavaiaithi Island. 

Aboobacker P.1K.., age 34 
Sb .'athahulla, Puleenakeel 
K.avarathi Island. 

. Jeliangeer A.P.age 32 

S/o 1 -Iamced,:Aliapura 
Kav.arathi 1s1nd. 

.5. Shajahn B.,a 	35 
• 	 S/1pKiclave., !adayi 
• . 	 1<av.iahu1s1ànd. 

(By Ad\'°ôdiè Mr.1i.Gangeh) 

• 	Versus 

• 1. 	I'he Adminisraor 
Adirinsti'ation of theUT of Lakshadweep 
lKavar@thi-682 555. 	 . 

2. of Panhayats 
PtJ11d1t of Panchayats 
2\drrii.nitratidn of the UT of Lakshadweep, 
Kcivthi-68 	55 -77 

3 	p cpi tnieit of Science & I echnology 
Uiifon f rri tor' of' Lakshadweep 
I<avaiathi-6$2555 
rpresentcdby Jts Director 

7 	4. 	gc (1)'' ep) Panchayat 
Ii ràthi Isànd represented by its 
lxdcutivc omccr. 

(By Ad\/catc Mr S kadhakrishnan) 

App] ica n ts 

Respondents 



22. OA 327I203 

larook, age 4.0 
Sb K unlnko9a, Pulifpinakkad, 
Kavaraihi 1slnd. 	. 

2, 	UmmerFarook 	e 8. 
Karthofapura, 

Kavafathi IsInd. 

(By Ad\'ocatc: Mr. K. .Gangesh) 

Versus 

I . 	The Adminisuralor 
Adm nistial on of the UT. of Lakshadweep 
Kavaruihi-6$2 555. 

2 	Du L(AOi Of Panchayats 
Dcpai tmcni of Panchayais 
Administi ation of the U! of Lakshadwecp, 
Kl\/cIi ci ihi-82 555 

1.)cparthient of Environment & Forests 
ljniiSn Territoiy of Lakhadweep 
Kavai'athi-682.555 

\/i I age (w.cp), lanchayat 
k v u dath i I.S f and i epi csented by its 
I \CCUII\'L 01 licci 

(By Advocate.: Mr.S.1adhakrishnan) 

23 	Q328i2t)13 

I. 	Saifda C.I., age 34 
$/c Mohamoocl aji,Chendipura, 
Ka\aialhi. 

2. 	Sainuf Hamccd P.P., age 39 
Sb Auai 	Pokara Chepura I-louse, 

o 

Kavarath 

1K.P., age 35 
T &,jaftii5athB P., Karutholapua House, 

/ 	
' Aj 

d 	lreiyiP., age 41 
-516 	ed ,Ta,Ilam House, 

"41 3E\' 	/ 

. 

A ppi i cant s 

Respondents 



45 

Kavai athi 

5 	J31,age,34 	I 

House, 
I. 	 I 	 I3 

Kvaiatbi 

(By Advocate Ml 1 13 Gangesh) 

Veisus 

1. . The Admiiistrator 
Ad.hiinitratioh of the UT of Lakshadweep 
Kavrathi-682 555. 

Applicants 

2. 	Di rector of Panchayats 
P.epartnient : 01' Panchayats 
Administiation of the UT of Lakshadweep, 
Kavuathi-682 555 

3 	
33 

3 	Diictöi ol !ciLicatlo11 
DilTetorate ófEducation, 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682 555 

4. 	Yill,age(D,wee.p) Panchayai. 
Kavcii athi Islandi epi esented by its 
[\ecut1'e Olficei 

(By Aocate i\4i S Radhaki ishnan) 

	

3 	1 
24 	0A?32/2Oh13I 

Thhira Beeum M fYI , age 38, 
W/o Rauii Razeed, Madeena ManLil, Kiltan 

upcivisoi, 6911 1 wisting Centic Kiltan 
Djsti let. Panchayat, Kiltan 

2. 	Shahul Hadi:e:cjPK.,  age 50, 
/o Sayed Kya P S , ] hottathakkaid 

Stoic Kcepei Curn Clet 1< 
Coii I wisting enflc Kiltan 
I)iti id Panchayat, Kiltan 

• 	 •'•••• 	
I 	

. 

', - age 3 -1  

	

Sy 	btd11a Koya, 
' ( 	 R4indamku1arn, Kiltan 

)'llpei Coit rv.'isting Centre Kiltari 
isti let PancIayat Kiltan 

\l /44KDIACI/ 

Respondents 

Applicants 



I' 	 y 

dvo (By Acate Mi P VMohanah) 

Versus 

1.I h Administiatoi 
Administiation of th ke UT of Lakshadweep 
Kavarathi-682 555 

2 	Directoi ôfPnchayats 
I)epi trneiit, f Panchayats 
Admtnistration of the UT of Lakshadweep, 
'Kavaàthi-62.5 55, 

3. 	The Chief Executive Officer 
District Panéh'at Unit 
Kiltän, Union  Territory 
of Lakshadweep-682 557 	 Respondents 

By Ad'ccate: Mr$Jadhaknihnan) 

25. OA 331/2013 

1 	Hussayi KC , age 34 
S/p Sayeed Mohammad A. M 
Kattiyamchatta (House), Agatti Island 
(JT of Lakshadweep 
Woiking as casual labouier in the Department of 
Science & Technology, Agatti, Lakshadweep 

2 	Hydet P 
5/0 Sayced Buhaii Haji U.  
Pokkathappada (IIouse), Agatti Island 
U I of Lakshadweep 
Woiking ascasua1 labourei in the Department of 
Scierc & Tphno1ogy, Agatti, Lakshadweep 

3 	Au AkbaiK 1 , age 39 
Hamza (I-1 

Kunnabiyq1a 1-6use, Chetlat Island 
LIT1  of I akshad\'eep 
Woiking as caual  labourer in the Department of 
ci&-Ihiiolbgy,.Agatti, Lakshadweep. 

- 	-: 	-- 
'Nazial Baikdth J( ,age 27 

' 	\/o Se9çiikoy 

jt- 

uriya t h lyQ d a  F-louse) Chetlat Island LU 

ofLakshap
jjg

l tdbourer in the Department of 
i& 
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1 kshdweep. 	 Applicants 

(By 
	 iakse, Sr. & Ms.Daisy 1.Daniel) 

. 1 Versus 

M . U1Ii!111LICtbUI 	:

fLakshc1eep, Kavarathi-682. 555. 

7 
	

Chairperson 
Village (I)wéep) Panchayat, Agatti-682 557. 

3. 	Chairperson . 
Village (Dwecp) Panchayath, Chetlat Island-682 554 

The Junior Scientific Officer 
Departmen f Science & Techrology 
Chetiat-682 554,. 

The JuniorScietific Officer 
Dpatment ofpience & Technology 
Agatti-682 557. 

I)irector of Patchayath 
Department bfPanchayath 
Kavara.thi7682 555. 

(By Ad\oce: 1r.S.Radhakrishnan for Ri ,4,5 & 6) 

26 	 13 

S1OJ./alunbi 
Sâilabivapura,.Kiltan 
Likshàdweep 

2. 	iKAzhar 
Siyed Bubari 

iiyathivodi,Kiltan 

Ahathbd 
Kunhikoya 

1' 	 m, "S', 	 Jiinaui a, 1i'itan 
.1 	. 

ctcate: Mr.M.R Ha (B riraj) 

Versus 

Re sp on dents 

Applicants 



Administiati 
UniI ditbiofLakshadweep 	 S 
Kavaiatti I  

2 Director of Panchayats 
Union I cii itoi y of Lakshadweep 
Kavai atti 

3 	Sub Divisional Officet 
Ki tan Island Unior Tei'iry of Lakshadweep 

4. 	lI)ircctor, 
Sery.icps, 	.. 
UT of Lalshacweep, Kavaratti. 	 Respondents 

(By Advote: Mr.;Radhakrishnan) 

27. OA 344/26 13 

I. 	Kassim A 
S/o:Attkdya PP 

I i))affiara I1ouse; Andrott 

Jalaiddin N 
/o Attkoya N P 

Ncngummad House, Andi ott 

Mbhaiimed 1-lassan C.E 
Sib :Knh ikoya Sv P 
FdayakkalHIouse, Andrott 

lvi oh a mmccl 1afeek C. K 
S/o.Koya K.0 
Chcriy.i Kakkanal House, Andrott 

Mohimmed.Kamaluddin M.K 
S/OSh ihabud:din Pookoya Thangal 
Mavankakkada 1 louse, Andi ott 

6 	Mbh4mmed Bashcei C 
s /6 PookOyci 
I dayikkal I louse, Andi Ott 

.............. . 
Noorul 1-lassan A 

Nallayaloya U K 
7 ' 	A'tialaa House, Andion 



11111 

8 	Murslida Becgum C N 
DIo Late Shnsuddin Thangal 
Chemay ath i1  akath , Ahdi ott 

(By Advocate '1i K Gangesh) 

yet sus 

1 	1 he Administi atol 
Administiation of the Union Tei i itoly 

of Lakshadweep, Kavatatti — 682 555 

• 	2. 	Director of P)chayats 
Depai:tnicn of Panchayats 
Administi ation of the Union ['cii itory 

Kavaratti - 682 555 

cpartpient o:f81ectriciy 

Union [eiiitpi of Lakshadweep 
• 	:Kävarathi-6.82,.5.S 

V.ilag (Dç.eFanchyat 
Andi Ott Island iepiesented by its 
LXCCL1t1'C Ocfcei - 682 552 

(By Advocate Mi S Radhaki ishnan) 

28 OA 345I2Qj 

AshOmm 
Dlo 1lamsa, Eli 1áchetta House, Agathi 

leeifathunñà:PV 
DIo Kasmi K oy, Puihanveed I-louse, Agathi 

	

3 	Kadecja'P K 
I)/Q Kya I 1saii, Puiakad House, Agathi 
............. 

	

4 	Abu1 Mu{haIifMK 
Sb A,ttakoy, Mayamkakada House, Agathi 

	

5 	Abdul Shukdoi 
SIb;1.afC, 1is;.i 

Meiai.11ani 1- louse, Agathi 

/trN I iaya.hi!1.  M ;K 
-L_ 1 	S'o Aboobackei Koya V K 

,4*4kkashikakaqa I-louse, Agathi 
C, 	? 

* L:.. 

ri)

O~"

n4ooi  

Applicants 

Respondents 



NazerK 
SIo.Kidave . 
K unni kathiytpada 1-louse, Agathi 

Showkathali. M. 
S/U imer: B 
lV1akayachoda 1-louse, Agathi 

	

12 	Sa cd Mohanmed K 
SIoPoohoya B 
KCCpcutt I louse, Agathi 

NasèiP 

S/o.Mulha1if K 
Pahda 1-louse, Agathi 

AbpoIcker N.M 
S/ô.AbduRahman F 

cfcesci Maniil, Agathi 

	

13 	Abdul Salam [P 
sb Chpyci Koyi C P 
1 hckputhi\'a 111am Agathi 

	

16 	Alikdya 1<1< 
S/b,Mohr amded Koya 
lKakkada 1-louse, Agathi 

AharC 
S/Mphanmed Koya T.P 
Chal1akIad 116usc, Agathi 

\boobackr K 
yo T.P 

iKar.hakapdi 1-louse, Agathi 

!.. 

S/d.la:e HahnadHaji K 



Kulahoocla 1ouse, Agathi 

$aye.i Moha1pe. 
Sb Ablu11a P 
T\4ai iytthoda riouse, Agathi 

Muharnmcd Koct B.  

Sbo. Koya 
B iyaihabiyoda llouse, Agathi 

22.. Nafeesa M.K 
D/o.Abdulla,KOya K 
ivioohamkakkada l-lous, Agathi 

	

L3 
	Koya:P 

Sbo.KurthQy4;. 
Pondmodci I louse, Agathi 

Kasmikoyd 1 I 
obac1.e 1 Ko.Ya 

K'nahialp1ibc1a Puthiya 111am, Agathi 

Ahdbbacker UP 
SIo.Ali .Mha: nined . 
lJppathoda I lOuse, Agathi 

13adaudh-en \/ 
Sb Koyasdn 
\/a1iida I'1arizil, Agathi 

	

27 
	

kanauinisa 13 P 
!)/o Mohammed S 
13tpathiyoda 1 louse, Agathi 

	

28 
	

hd ünti 'M 
D1o,A•takoy 	. 

FVlariiyin± Scv .iyoda.11ouse, Agathi 

	

29 
	Jailer A :1? 

S.dI3uhIa'ri T.P 
Agathi 

iidhe ..i? li a1u 	P 
1ii iv 

°... 	 .'• 

am loise, Agaihi 

T-dy'.
hikoYa

apappad i 1 louse, Agathi 



33 

34. 

Jo )1 

38 

.3 

Nas .er '[P 
S/o.;Muthalif 
1hëkku Iuthiya 111am. Agathi 

bàidU 
S/o:1-1an',a U 
Li min iT crod achetta 1-louse, Agathi 

Syed MohdmmcdKT 
S/o.AbooSala F 

lanthithi,'oda I-louse, Agathi 
V 

Mahamood PP 
SdMoha med 

1ihiajidLrn'i I-louse, Agathi 

AbduIlaB 
S ./oFathahu.1la 
Biyashabiyoda 1-louse, Agathi 

I lajaromma 'r. 
D/o.Abdul kaderkoya P.0 

k.ku Puthiyai1 lam, Agathi 

: 	K 
[y . 1IJ 

iiikJicI Jlpuse, Agathi 

Ahaf B 
/o.ayedA1.ilK 
yashati'oda I-louse, Agathi 

4 1 i ya11 bi B 
/.,Ummer C. 

Agathi 

ru 

,ic1J 	 T\ 

/ 



• 44,  

45, 

1 /  53 

 

EM 

47 

.j: 	. 
Sb late AkO ttaya 
Koodam 1 -1ous., Agathi 

Showkathali 
S/o -.La'tb Atta.koya 

ai1aniy6da House, Agathi 

US 

50 

51. 

(By A 

I 	'•:'- 

( 

I 

/ 

\; 
8EC 

rr ;1r{r 

N.isarnudhceri V.K, 
S/0.1 --lam7.a Cl 	Lae) 
VadakKecla 111am, Agathi 

Chçnya Kya A K 
SoJoy.Py :.: 
Ai.iaKunnini m ada House 
Agatlu 

M,!ndA1i c.i 
o.KasiiiKd'a A 

1-louse, Agathi 

K 
S/b.Yusf 
K1innumpi4in House, Agathi 
I 

c4tc4i l 'i 8 Gangesh) 
c:.. 

Versus 

.: .1 h:dministrator 
Adrp!nistt aüon of the Union Terntory 
of L akshadwlep,  Kavaratti - 682 555 

Dpied t :\grid u !t Lire  
Jnr Territo of Lakshadweep, Kavarathi 
jeii's€nted b'i Director - 682 555 
• 	 i'! 

01 'lnhayats 
of Panchayats 

Atistion of the Union Territory 
- 682 555 

Applicants 



I- 	 0 
	

614 	

. 

4. 	Village (i ?achyat 
Agathi Island iSresented by its 
Lxcutiv Qffidr - 682'554 	 Respondents 

(By Advocate 'M S Idhthishan) 

29. OA346/2013 

Uiiimer FarookShaf 
S/o.Aboosala 
Malikakal H9use, Arninii 

2. 	P.A Sayedlr 
Slo'. llamzakya 
Puthiya Asharoda House, Amini 

3 	RahThath Becgar'n 
DI.o. Ahawèd', 	Malikakal House, Amini 

Aharnedkoya 
S(ç).Koyakid'u Surambi House, Amini 

Vliyabi P.0 	
0 

I)/o.AnthukOya, Palliyachetta House, Amini 

: 

p/o llamsd, Mallipura House, Kavaratti 

7 
Sb A'uakoya, Vadakkilapura, 
1a\irai ' °. :

0. 	
Applicants 

(By Aiyocate:MJ(.B Gangesh) 

:Vesus 

1. ihe Adminisrathr 
iniation of the Union Territory dm 	t 

pt Lakdweep, Kavaratti - 682 555 

// 	 2' iiector of Panchayats 
putmit of Panchayats 

I Ii4cjn11r1tràuon of the IJnion Territoty 
akshadveep, Kavaratti - 682 555 

L 	0 

/ 0 ,  

UJI 
0 	

0 



) 	
d 

1 U.!. 	. 

.J 
U 	•.. 

IS. 

Director of Education - 682 555 
1% 

Village (Dwee) Pnchayat 
Athini Island rpresentd by its 
E,xcutive Offlcer - 682 553 

Village (Dweep) Pancliayat 
Kavaratti [sland repiese'nted by its 
Excutiye Otficet —682 555 

dvocate MrS Radhakrishnan) 

Ok 347/2013 
I . 	 . 	 ... 	. 	 . 

uhaiabi P.  
D/o..KurihIlWfh.i 
Pal1ic.ham:H)use, Kavaratti Island 

................ Maharnooi M P 
1)10 Hamzath' 
Molakepura }Ioluse, Kavaratti Island 

AA
....... J 

bfoid. 
Ullikflap'i!Ita, avaratti, Island 

a P V 
I)/o Mdna 
Puthiyaveedu, Kavai atti Island 

Saromma K P 
[)/o 	rn I bi ahiklutW 

Ieelakochictiyapuram 
Nav iafl ai Islard 

$iairt 
JiUia l4s)kiatti Island 

• 

Beb1A 	LI 

..................... 
iirt c 	plo heniakoya 

'appada House, KavaFatti Island 

/ 	8 	1Bbi Aynepuia 
io Abdurahirnan 

\\ \ 	 4iepuia house, Kavaratti Island 
'I . 	-' 	* 	..,.'. 	................ 

1 

I 	 : 

 

 

 

(ByA 

30. 

 

 

 

 

 

Respondents 



.56 
I, 

E 

and 

9. 

10 

12 

Sadihath V M 
I)Io Valiya Abdurahirnan 
\7adaldu111elaçhadam Kavaratti Island 

Rhiyarnbec F P 
I)Yo Ahammed K P 
TotththapuIa, Kavaratti Island 

Beéfathunimci 13 
D/o Aboobacket 
l3ceiamthoda, Kavaiatti Island 

Rähmath Beegum P.P 
D/o.Atl.al K.P.  
Pocharachepüra, Kavaratti island 

M.  ajnath 
[?PMth Aynapura 
K\.ithppappepuia, Kavaratti island 

(By AyoeH/1II< B Gangesh) 

yelsus 

	

I. 	The Admiiistator. 
Adñiinistrtidn0 £ the Union Territory 
oftakshadweep, Kavaratti —682 555 

Director (Ser\iqeS) I  
MiiintrtiQr of the Union Territory 

(Secrçtariat) 
14ratt'i-:655 

 

	

--T 	Uiio lciiitory of Lakhadweep 
/ 	 . Kavaiathi iepesented by the 

Di1etoi of Industiies 

(By AdQte: M.r.S Radhakrshnan) 

Applicants 

Respondents 



3. 	Anwar Hussa:in 
[)Io.Fssa 
Koitapura House, Arnihi, 

4 	ajitha Beegi4rn 
(.aeed tbdul1a Koya 

13eli House, Amini 

HanëdathbL 

Monakka1lichetta 1-louse, Amini 

lTassaiñar ,  
S/o.Mohammed 

6t1Hoe, Arnini 

7 	K C Nas 
SIO Iarna 
ldlvadachetta House, Amini 

(ByAdvdcater B Gangesh) 

Versus 

I. 	The 'Adminjs:trtor 
Adrninistt.iônof the Union Territory 
of Làkhadweep, Kavaratti - 682 555 

2 	1) i 	o r ,  6 F Pan.hayats 
[cpäitrne ofPanchayats 
Admitiitatibri of the Union Territory 

tt 	555 -62 

( ' 	 I.epartrnent oIL ducation 
7 \ U?on Territôiy of LakThadweep 

I 'Kaiararhi icpiesented by 
)iietor oIEducatio 	—682 555 

:../. ........... 5 5  

•4 4  EE'>' 
' 	t4i5 

Applicants 



•1 & 	
I  i 

!

14 

J iflae (DePicyt 
Amirn Isla 	sntd by its 

5 54 	 Respondents 

(By Advoèate Mr 1S 1!adh.akç;hnan) 

32 0A 1 35012013 

1 Moharnrne1 Hasan 
Sb 	Abdu) Kad.r 	1 
Mohàpurakkad Houe, Aridrott 

2, Abdul Flassan 
S/o.Atl.akoya 
.Kijthatt. Hou:s;AndrOtt 

3. Sayed Mohairned 
Sbo.Aboosala: 
:Karchetta House, AndrOtt 

Mohammed Hussaiñ 
Sbo.Moharnmd 
1appathiyodâ House, Andrott 

 iijuddeen 

çerkadtouse, Andrott 

AyQIcat M KB Gangesh) 

Versus 

the AdiTlin istçätqr 
Administration of the Union Terntory 
of Lakshac1weei, Kavaatti - 682 555 

b irector of 1anchayats 
Qepaf9erit c Panchayats 

ittiOnof the Union Terntory 
Lqvee1 

40 tirm 555 

: rict F, an.cjyai 
aratti repened by its Chief Executive Officer-682 555 

Pánchyat 
y -(ndrott Island represe nted by its 

/ ( 	 .ecutive 	cer 682 554 	 Respondents 

(By)Mvcae Mi S Aladhakrishrian) 

fri 	I 

Applicants 

(By 

2 

3. 

S 



33 0A351/201 	I  

1 Mohaed Hussair mm  
Sb 	Indheen K C 
Bi!utheth j-Iouse, AHd19t 

2 Salahudheen 
Sb Muhukoy 
Kunthathalami-louse, Andrott 

 1:1assah 
S/oAttakbya.. 
Kunjanattichet; Andrott 

 Yousaf 
Sbo.Pookoya .... 
Puthiya Eddi;yãkkal Hodse, Amini. 

(By Advocate Mr K B Gangesh) 

Versus 
r 

1 	J1e Admipirator 
Adrfinistfthton of the Union Terntory 

akshadveep, Kavaratti - 682 555 

2 	Director of Panchayats 
Department of Panchaats 
AdmlrnstlatlQn of the Union Terntory 
pfJakshadwee-p 
K'varatti - 682 555 

3 	ôprtment of Women & Child Development 
Uiori I eri{ory of Laksiadweep 
Kavarathi r 

Replesent9d y its Director 682 555 

4 	Vi3l!ge (Dwee) Panchayat 
Aridi&t Island represented by its 
Executive Officer - 682 554 

5 	Village (Uweep) Panciayat 
Arnini 1sland represented by its 
Ex'i 	' ffic - 682 553 

V 	

I j 

D 	Sr(By A5ddca'teIyFr 1 Rdhakrshnan) 

, 	

4  

* / i 

'S 

App! icants 

Respondents 



74 
	

19. 0 

1 	Mohammed Riyz Kh 

Thaei J-1ois Andto t  

 
Sb Säed 1'4ohnmed 1tKoya 
Neelathpura Hbuse, A'ridiott 

Man•SOor !j, :  
Sbo.Muthukoyà. 
Pentamvelipura Hoiise. Andrott 

MOhammed Fáisal 
S/q.Sjd..d.ecque.. 
MaRket I-Iouse Andrott 

(By Advocate Mrk Gangeh) 

Versus 

1 	he Admmistiator 
Administiation of the Union Terntory 
olLakshadwcep, Kavaratti —682 555 

2. 	 F-lusbandry 
Union 1 erritoly of Lakshadweep, Kavarathi 
Rcpieentec by its I)irector— 682 555 

3 	retofPanchayats 
:'1 	 : 	 •• 

beprLrneiit cf Panchayats 
J\d n in1s t r!at ion  of the Union Territory 

Laksha ofdweep 
Kavaiathi —682 555 

4 	/1I1age(Dweep) Panchayat 
Andrott Island represented by its 
Fxecutivc Officer - 682 554 

(By Advocate W. S'Radhaknshnan) 

35 	OA35/2O1 
I 	 i 

I 	J 
1< 	<eri 	I 

' 
I' 	• \ 	dm 	da 'H ka1ká'ous Agatti 

* ( 
L 

0 0 •._ 

0 	 .0 
I) 

0 

/ 

Applicants 

Respondents 



2 	1(MSI?UkoOr 
Iu Sb Chkiod9hajired 

Kee1 Muipui LHo4 e  tgatti 
t
r  

3 	1 P Ahrnad 
Sb M {ousuf 
Thekkputhiya Veedu, Agatti 

K:P.Hrnakbä 	. 
SIo.Aboobaçker 
Kamalrnalmiypda Puthya 111am House, Agatti. 

K;Showkathali 
S/Q.Sybi4lhari 
Kondinoda House, Agatti 

6 	B Sharafudhcen 
Sb Urn rn ei Ella 
I3ceyakuttiyoda House, Agatti 

7. 	''.k.Mohaiiired Müktr 
5/Q..A:bdulla,1(oya 
Vadakk Kunninarnel House, Agatti 

8 	bdu1 Rahiman 
Io.j)i clu :. 
1la House, Aatti 

i4 

(By Ad 
V 
 voctei r1 ( B Gangesh) 

Versus 

I 	the Adiirnistrator 
Administiation of the Union Territory 
of I. akshadwep, Kavaratti - 682 555 

2 	Departrncrt t f Animal Husbandry 
mon 71 ci itoi)' of Lakshadweep, Kavarathi 

Rep!Qscntcd?y its I)irector-682 555 

3 	'ec 1 of?bchayats 
1)eparti9rjt o Panchayats 
4d11ist.tiA,of the tJnion Territory 
fLakshadep 

Kavaratti-62 555 
* 

4 	2Villagc (I)wej3 Panchyat 
cr 

 )AE 	
sland repiesentd by its 

ecutive Otficei - 682 553 

............................... 

Applicants 

Respondents 



II 	
t 	II 

i f  

(By Advocatc Mi S Rdhakrishnan) 

36 0 A N 354/2013 

Suharabi, D/6 	Kya 
Kaklanal House, 
Andiott 

(By Advocate Mi K B Gangeh) 

Versus 

! he Adrninistratoi, 	I  
Administi ation of. the Union Territory 
of Lakbadeép,Kavarthi - 682 555. 

2. 	The Diiector(Servies) 
Adrninistrtibñof the Union Territory 
oi Lakshadwe (Secretariat), 
Kavaiatti .682 1555 

3 	[)cpartment q! Agiiculture 
lJniOn 1 ci iitoty  of Lakshadweep, 
Kavafathi - 6 8-2t 555 

Rep.i'rtod:bt i 	DiredtOr. 

(By Advocate Mi S Radhakrishnan) 

37 	OA 35512O13 

1. 	Muthkoa' 
S/o Shaikoya 
Kakkana! I louse, Andi Ott 

2 	AItk 1 àv  

/o' Asinai 
Nnniad Hdie Andrott 

(By Advoate 1'4i kj3 Gangesh) 

Versus 
/ 	

I 	I he Arninistrtor 
Adniinstration pf the Union Territory 
ol Lakhadweep, Kavaiatti - 682 555 

II 	 1 	

1 	I 

Applicant 

Respondents 

App! icants 



. I  

GS 

2. 	Director of:Pa.nçhayat5 
epartment o Panchayats D  

Adrnirnstration of tM Uiiion Terntory 
of Lakshadeep 	' 
Kaiatti - 82555 

3 	Duetor of Ott, Shippug & Aviation 
Union 1eri itory of Lakshadweep, Kavarathi-682 55' 

4 	Village (Dweep) Panchayat 
• Adott.IslandtepreSented by its 
Executive Offi.cer-682 554 

(By Ad.'.Qçatç: Mr.S Radhaki:ishnan) 

Respondents 

38. OA356/2OL3.. 

I lajaromniabi 
DIo.Koya,1iae.M 
J iithiyapadaHouse, Kalpeni 

1 	iii 

2 	MKCheiiykoya I 
Sb Moharnrncd Koya Haji 

• 4a;t:ikkalad::L1Q.15e, Kalpeni 

(By Advoëate: M• r1BGangesh) 

	

I 	Versus 

I he Adminisnator 
Admwistratidn ol the Union Territory 
çJ, Lakshaqweep Kvratti - 682 555 

2 	iiéctr Yl .cinchayaLS  
pti1nt çf Panchayats 

AdirntiLVior of the 1.)nion Territory 

c LakshaI\eep' 
Ka')aiatti - 62555 

3 	Vi1lae (Dwep) Pnchayat 
Kalpeni Island çepresented by its 
Executivc Offiqei - 682 552 

(By A4iocate Mt S kadhiki ishnan) 

x 
tly 

A AbdUSalab 
*/ 

I 	I' 

Applicants 

Respondents 



Alikakada 1-16u&e, Ka!pni 
I 	 I 

2 , 

chdui, Ia1pni 

3 P 'Sakeer Hsaw 
Sb MohammeI Koya 
Peechiyath Hoiiise, Kalpeni 

4. Abdul .Lathef. 	. 

S/o.Pallath Kuihi Koya 
NenernpappadaHouse,: 	Kalpeni 

5 Attakoya 	 I  
/o Kasmi 1pya 

. 	 . 	 1• 	'.( 

Ku h:ip.yyaacj.1 House:, Kalpeni 

6 
I 	 r 

Abdul Naser 
Sb 	thu Mu 	Koya 
Ma1rnikakaa J-ouse, Kalpeni 

7. M.K Khalee, 
S/1TIarnz ; 1 . .ya 
Mairnikakada House, Kalpeni 

8 Mohamm'cd iJaser, 

S/PN 1.iPh 1 1d iKoya 
Peechiytl Aouse, Kalpeni 

9 Mebabi:wa 
/ç 	lai Koya 	1  

Vl'arnrne1 House d  K1peni 

10. Chcriya Koya 
Si:ö.Ahmed 
Nediyarn I louse, Kalpeni 

IL ohammed Koya 

Ciciyapuiakad -1ouse, Kalpeni 

12.  
- 

.
.• 	- 

 

Yty. 	Ii-Juse, Kalpeni 

13, 	iKàsiii kc y a 
ilunh Koya 

)ati11 a41Ia1 House Kalpeni 

N T 

. 



pa 
KI 

AbduI.Hakeerr 
S/b.Cheriya Koya 
MelachedarnHoüse, Ka1peni 

Hajirommabi 
I)/o.Kasrni Ko 
Akkara 1-Iouse,Ka1peni 

1-luthairath 	. 
Abbias 

H Atakalat oLe K , alpeni 

Räshed 
Slo.Kp.yathma. 
Mànjiienain House, Kalpeni 

19, Abdul Gfo 
Io.Kasmioya 

Kadapui athai 11am 1-louse, Kalpeni 

20 	MC'Ioya 
Sb Pookoya '  
.jac1darn Hotise, Kalpeni 

21 	T'Saflya ' 
D/o,Moosa K:C 
1t1iiapui'a1ouse, Kalpeni. 

(By AdVocate: Mr.K.) Gangésh) 

Versus 

fh Administiatot 
of the ijinion Territory 

dLakE4çl.weep, Kavarathi - 682 555 
............... 

-----'-... 
II  

idiftAgiiculture 
tJrbri jfeirtojry of Lakshadweep, Kavarathi 
Representea Iy its Director 

3 	-- DirectOr of Pahchayàts. 
f Pan.hayats ,Departrrent 

Adiihitration of the Uhion Territory 
/ •of1Lakshadweji, 	1avratti 

App! icants 



V et.:sus 	. 

I. 	Village (I)wep) Pancyath 
Athri Island 
.Jèprsedb the Chiir Person 
Pin—'682 552 

2, 	ecreary 
Depa,rtment of Panchayath, Kavarathi 

3. 	Director 
F: ii p1oylei-1t and Training 
tjnibnTerritor)1  of Lakshadweep 
Kavarathi 

(By AdvoQatç: Mr.SRadliak1s.hnan for R 2&3) 

41 	0.A3/2013 

Muthukoya 	I 

Marnpram. Ios 1 
Arnini :1 sland :Lalliadieep 

(By AdvOce: Ms. Shahna Karthikeyan) 

\ersus 

I. 	iIag. (Dwep) Pachayath 
Amni Island 

	

, Rs'rici by 	Chai;r Person 
/ 'YS 	 552 

\.&iathty" 	 S  
- 	: iteit of Panchayath 

j(afrarahi -682555  

\ .  
BEI 7.  

Respondents 

Applicant 



'7 

• 
3 	çr 	 t 

idyient 	1 Train4g 
U nion rei i 1tçiy of Laksliadweep 
Ka.rathi 62555 

(By Advocate Mr S Radhakrihnan for R 2&3) 

42 0A362/2013 

• 	Rabeehathulla B.P., gd 35 yar , 

Sb. MohmrnedKoyaT.1L, 
Labourer,: Kiltan., kesiding at \'ali'apura House, 
Ki1tn Island. 	•: 

(By Advocate Sii P V Mohapan) 

Versus 
 

Jf. of:Ial(s}.a1eep 
Kavarãtti-6S2. 515 5, 
E1eciiça1Disbou1, Kavarathy. 

J.)iecWr oiPancjiayat, 
3epartmcnt of Panchayat, 
Administi alion of UT of Lakshadweep 
( 	

I 

555. 
S 	tJILL 

3 	TlExec'utive Office!, 
Vi1ge Dwe Panchayat, Kiltan-682 557 

(By Advocate SiiS Radhakrishnan) 

43 0A36312013 

Yaser Arafath M V,aged 28 years, 
Sb E SeedikoyaLabburer, Animal 
Husbandy Jrnt, Itan, Residing at Moulana Veed, 

I' 
I 	 j 

(By Ad 	? V 40hanan) 

I 	
Versus 

Fr- 

7 	Vvaiatti-682 555 

- 2 ) 	
iecoi olPanchayat, 

\ 	- 	'- --- 	 / 

Respondents 

Applicant 

Respondents 

Applicant 



- 

Dep4i-tment Panchay, 
A4ministi ation of UT f Lakshadweep, 
Kavratti - 682 55 

3 	['he VeeiinaryiAssistn Surgeon, 
Office of the Veterinary 'Assistant Surgeon, 
(Ammal Husbandry Unit), 
Kiltan Island, Lakshaclwep-682 557 

4 	h Chairperson, VillgDweep Panchayat, 
'K1 ltan-682 557 

[By Advocate Sii S Radhakrishnan (R1-3)] 

44 0A364/2013 

Abdul 	ibish,S/ô.S.inulAbi P., aged 27 years, 
Malikakal,.Kiltan,l, of Lakshadweep, working as 
Casual Laboutet, (Iive Stock Inspectors Trained Labour), 
Animal llushandryDepaitrne'nt, U.T.ofLakshadweep, 
Kavarathi 

(By Advocat Mrs 	I Jaisy Daniel) 

Versus 

1 	Iii 0 Xdminititoi, 
Uiop feiritoiy of Lakhadweep, 
Kvarathi-682 555 	I  

2 	Chairpei son, Village (Dweep) Panchayat, 
Kiltan 682 557 

3 	Duecti of Animal Husandry, 
uI ol Lakshweep, 1'avarathi - 682 555 

4 	 o f aic H ay)athJt epartment of Panchayath, 
(avaiathi -682 155 

[By Advcate Sn S adhakishnan (RI, 3 & 4)] 

45 OAN0 3612613 	
I 

S 

Respondents 

Applicant 

Respondents 

- 	l•N 

/ 
'\ 	2/7 
/ 

- 	'i,V 	tS • ' 

ohafiined'icaim 
Sib Sa,'eed 
kannipuia I1ou 

1rott... 
D. 

Mhathmed I lussain K C 



• 69 

I  
Sb 	Attakidave, 	I  
Kunjhanatti CIta House 
Andrott 

3 Mohairned Nia! 
8/0H4makoya 	. 

am 	use Pachal 	Hp 
Andrott I  

(By Advocate Mr K 13 Ganesh) 

Versus 

1. The Administratbr, 
Adrninistiatipn of the Union Territory 
olL.akshadweepKavarathi —682 555. 

2 1 he [)irector of Panchayats 
Department 0r Panchayats 
Adm inistrtiori of the Union Territory 

akshadweep, Kavaratti - 682 555 

3 I aIçhaiweep I)eveloprnent Corporation Ltd, 
PortControl Tower, Andrott - 682 554 
Represented by its Officer in charge 

4. 	Directorate of Art & Culture 
Adrnirnsti ation f the Union Territory 
of I akshadwcpi, Kavaratti - 682 555 
Represented by' its Diiector .  

5 	I)iicct3r ofA,iiculturc 
1)epartçdeni of Agi icuure 
A4mim 	oi'o the tinion Territory 

L&shadwee 1avrdtti - 682 555 

6 	Village (1)\(e'e) Panchayat 
Andiott Iiland'iepreented by its 
1xecutive (ifiTher - 682 554 

(By Advocate Mr S :Rdk 1 Shnan) 

46-. OA 368/2013 

Applicants 

Respondents 

/ 5 

7 	- 	
4 a1i'akoya,,ag637 years, Sb Pookunni A, 

clttapok.da House, Andrott 
e 	 I  

c ç wa. a afg, .M yrs, S/o. Sheikoya Thangal, 

' 	
ait1~t 149usAdro1!t 

JII 

. 	 . 	
•.. 	 A l 



10 

3 	Sayed Mp 	r(edSh1hbpdheen Thangal, aged 28 years, 
1andeth House, Andrott 

4 	M9ha1nrr 	ä,'4d Siha aged 23 years, 
Sb 	 House, Andrott 

5 	MoharPrned Salim, aged44 years, S/o. Kidave A, 
Panchanal 1-10use, Andtott 

(hair, .:aed 32 years, S/ö. Muthu, 
Puleenakeel Höiiise Kavaratti. 

Abdulbar'i, agd34.years, Sb. Hamza Koy, 
Monakkal House, Arnirl{I 

8 	Sayed Koya, aged 44 years, S/o. Pookoya, 
Meelacheii I-louse, An?lni 	 Applicants 

(By Adocate Sri K B' Gngsh) 

Versus 

1. 	The .Adrni n4tit'or,, 	: 
Administi ation of 	IJ the iion Territory of Lakshadweep, 
K,àvrtti-68255. 

2 	1)iiecoi fPanchayts, 
L5eparrnent o Pancha>ats, 
Mrnistration of the Union Terntory of Lakshadweep, 

vtti -i-- 62 555 	I 

3 	I)eartnent of AgricuItiire, Union Territory of Lakshadweep, 
Kavarathi, Iepresented lby its Director - 682 555 

4 	Village (De'ep) Pancayat, Andrott Island, 
represélntedb.yitsExeëutive Officer— 682 554. 

5 	Village (Dweep) PancFayat, 
Kavaiatti Island, iepres'ented by its 
E xecutive Officei - 682 555 

6 	ilaq(Dweep ancFayat, 
if 4ld, '*eseijid  by its 

' 	 Respondents 

(By Addcat Sri S 1adhaknhnan) 

47 OA 369/2013 

. 



1 S61fckcr, aged 42 yarsS(o Sayed Mohammed, 
Valiyapui a I louse 	Aridrtt 

2 MohammLd Nasei, aged 44 years, Sayed Ismail, 
Kerakkada I-louse, Andrott 

3 M9hamrned }lussain, aged 48 years, S/o. Nalla Koya, 
Pallipputa JIous, Androth 

4. Kuiihis.eethky 	aged 51 years, Sb. Muneer, 
Puthiyath House, Andrott 

5 Chei iyakoya, aged 32 iears, S/o, Nallakoya, 
Perumpally House, Andrrnt 

 Nbrul Arn6ep ' .4ged 36 years, Sb. Shaikoya, 
Pandath Putbiya Pura I-louse, Andrott 

 FLIaiiizakoya,  a:gid 52 yrs, Sb. Koya Kidave, 
Chekkarakkad 14ouse, Andrott 

 MOhammed 	im,agei 37 years, S/c.. Ahammed, 
Aynada Chetta House, Andrott 

9 1aima,aig6d 	3 years S/o. Nalla Koya, 
na9ia1a Hous, Andrott 

10 Mohirhmed llussain, aged 30 years, Sb 	Pookoya, 
Pattakal,Katt 14

.
e, Andrott 

11 Mohammed Iasirn A, aged 39 years, S/o. Yousuf, 
Ammelam House, Andrott 

12. h661cyiaad.45 yearSbo. Sayed Koya, 
Kunnel)  I louse, Andrott 

13 f3ashee, aged 41 years, 	bo Koyamma A, 
Patdaith T1ous, Adott 

14 nedSh, ageU 	Sbo Thang Koya, 
Kee.ohery I liiatarn, Pokkada House, Andrott 

I 	
' 

7 - "4-. 	SaS'ed hihabiic1hin, ad 32 years, S/o.  
Shaikkinte VcetftI Padipura, Andrott 

Yil I- 

............ 
1oharnme1wan All, aged 27 years, 

I 	 utharnrna da Irn Touse, Andrott 

A/4 EIA  

Koyamma Koya, 

Sb. Kunhiseethi Koya, 
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7 	Soudabi K C P , aged 29 years, D/o Attakoya, 
Kudambattu, iei iyapura House, Andrott 

iw 

18. Mohammed Kasim, age443 years, S/o. Sayed Mohammed, 
Pappet House, 1Andrott 

	

19 	Kareem, aged 28 years, Sb Koyammakoya, 
Aflyaihaia House, Andrott' 	 Applicants 

S . 

(By Ad'ocaSr.K 1.B.Gangh) 

Versus 

	

1. 	The Adminittator, 
.Adthihistratibiio1 the Union Territory of Lakshadweep, 
Kaaràtti-68255. 

	

2. 	Director of Panchayats, 
:I)partnni Of Janchayats, 
Administration of the Union Territory of Lakshadweep, 
1.a\araUi-82555. 

	

3 	Village (Dveep) Panchayat, Andrott Island, 
reprdsntei by its 

.
E,ecutive Officer - 682 554 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

48 OA 370/2013 

	

1. 	iboobacke.r, agd 35 ye.ars, Sb. Ukkas, 
KunhibiytdaiIôus, Kavaratti. 

	

2 	Musthafa, ad1 36 yeai, S/o. Hamzath, 
IJI!ikanapw j-!ouse, Kavaratti 

3. Iiod1 agçJ 37 yeas 1  S/o. Koyamma,
tip. 

chçiyathc1a Hdus, Kavaratti 

	

4 	S, Shaneen, ed 30 years, Dbo Khamar Khan, 
SaibiyOdaHqüe,Kavaratti. 

	

5 	Ayshabi, aged 36 years, Dbo Hamzath, 
,Nk66'lakpcha O.'Ova HOusq, Kavaratti 

..6 '-) amcna, aged 36 years, Dbo Tbnu Maja, 
*¼ 1 	 \&ltFahviHosKavartti 

	

t k-' 7 	'1omi'nath, àed 36 yeats, Dbo Hamzath, 
* B'adi 	 t PIoue, Kavaiai YA 
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Raml.Bce.gum. agd 34years, D/o. Kasnii, 
Mutibi.yOdà I louse, Karatti. 

..Mueeb Rahmn,, aged. 38 years, Sb. Abdul Khader, 
' Monapurakad iuse Ka\ äratti. 

(By Advocate: Sri K.B ().ngeh) 

Versus 

The Administrior, 
Administration.oI the Union Territory of Lakshadweep, 
Kavaratti6 	555. 

2. 	Directot' of 1 3aiihayats, 
[)epartment. of Parrcha'ats, 
Adi inistra :tioiYof the Union Territory of Lakshadweep, 
Kavaiatti - 682555 

3 	Diicctoi ate o1'1Ldical and Health Services, 
Uiiidh '['ii'it ..'Y of Lalhadweep, Kavarathi, 
Reircsentcd byits Director - 682 555. 

App! icants 

Vil)age (Dw.p) Panchayat, 
Kavaratti 1lind represented by its 
Executive (Thier 682 555. 

Vi llagc (Dweep) I.anchayat, 
Androtti l mdtepresented by its 
I xccutivc 011icci —682 554 

(By Advocate Si i 	Radhaki ihnan) 

49 	OA 371/2013 

I. 	P. Naseer, aged35ears, S/o Kunhikunhi, 
Pallicham ItIouse..Kavaratti. 

2. 	P.!. Necr 1gd 32 yars, S/o Ilamzath, 
Pthiyi II la, .Kvr'ti. 

3 	P Ram Ia I3LLgum agci 34 years, [)bo Kunhi Koya, 
Poovumcda I louse, Kavat atti 

/ 	\ 4 	PV i\hoobacki, aged 36 years, S/o Muthu Koya, 
I Pithiya Veedu, Ravai atti 

f. ,,  

Respondents 



, 1L 

	

5. 	Shab:ana Begim,ged 24 years, DIo AU, 
.lhkk Niela Uam,. Kaaatti. 

	

6 
	

Sulkabi, ag.d 43 yps i/o Kojan, 

Puthiya 111am, Kavaiatti 

	

7 
	Abdul Razak, aged 28 i years, S/o Mullakoya, 

SaràhiybdaH0iSe, Ka'aratti. 

(By Advocate: Si K.B. Ganesh) 

Versus 

The i\dini nisrator, 
Administi atioi of the 

	

• 	Union lc1itOi of Lakhadweep, Kavaratti. 

	

2 	Dcpai tment of Animal I lusbandiy, 

	

• 	Unihn I'ciritiof .Lakshadweep, Kavaratti 
represented by its Director. 

	

3. 	Dii'ector of Panchayats, 
I )1t1c 

I 

lit of Panchayats, 
Adniitratiofl 01 he 
U nion Territory of Lakshadweep, 
Kavaratti. 

	

4 	Viilagc (Dwcep) Panchayat, 
Ka'aiatti Island icpiescnted by its 
I xccutive Of [icc' 

(By Advocate Sii S. Radhakiishnan) 

	

50. 	O.A No. 32./2013 

.J.analUdCen, : Si9. Abdulla U.C. 

Kadamat. 

(By Advocate Mi K B (jangcsh) 

J Vei s us 

	

I 	I he AdministiLato,, 

Administi ation pf the Union 1 en itory 
of I akshadweep, Kavaiathi - 682 555 

	

2. 	• lhe Di r tor  (Sv e) 
Administiation O1th Union Teiutoiy 

. 

Applicants 

Respondents 

Applicant 
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of Laksha.dwe'ep (S..cretariat), 
Kavaratti - 682 555. 

3. 	[)epartment of Wights & Measurers 
Union Tetritry of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Oirectr. 

(By Advocate Mr. S. Radhaktishnan) 

51. OA 373/2013 

Abdul Saleem, aged 32 years, S/o Na!!akoya, 
Umnierthakkada HOuse, Andrott. 

M.M. Mohartmed klbal,  aged 37 years, 
S/o Migdad, Meelad Man.zii, Andrott. 

(By Advocate: Sri K.B. 6angesh) 

Versus 

The Admstrator,.. 
Administration of the 
Union 'Feirity Of La.kshadweep, 
Kavaratti .-682.5 5 5 

2. 	I)irector of Panchyats, 
'Department of Panchayats, 
Administration of the 	- 
Union !'erritory of Lakshadweep, 
Kavaratti,-682555 

Department of Scierce & Technology, 
Union I'rritoTy of Lakshadweep, Kavaratti 
repiesentcd by its I)irector.-682555 

Environment Warden, 
[)epartmnt of Environment & Forests, 
Andrott-682 554. 

Respondents 

Applicants 

	

/ 	5 	Village (Dwecp) Panchayat, 

	

/ 	- 	Andioth Island rcpiesented by its 
Eccutive Ofiicer-682 554 

	
Respondents 

(B 	dvbcate Si i S. Radhaishnan) 



Nasar P. Muhammed Nasar 
S/0. Nallakoya, 
Puthiyath House, Andoth Island 
Union leiTitory of Lakshadweep - 682 55 1. 

(By Advocate Mr. E.C. Bi:neesh) 

Vers w s 

1 . 	The Administ:rator, 
U n ion Territory of Lakshadweep, 
Kavarathi Island - 682 555. 

The Director (Ser\'ices) 
Administration of the Union Territory 
of Lakshadweep. (SO'Cretariat Establishment Section), 
Kavarattj Island 682 555 

Director of Panchayats 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

The Director 
Agricultural Department 
Union Territoty of Lkshadweep 
Kavarattj Island 62 555. 

Plant Protection Officer 
Office of the Plant Rrovectjon Officer 
And roth, Un i n Terrttory,  of 
Lakshad weep - 682 557. 

(By Advocate Mr. S. Rädhakrihnan) 

	

53. 	2A381/2013  

B. Saidali, S/o late Mohammed Koya 
Palliyachetta, Bandayam House, 
Agati Island, Union Territory of Lakshadweep. 

K. Muhammed Rafek, aged 42 years, 
• S/o late Muthukoya, Kattampalli Poomada, 
Kalkkandiyoda I louse, Agatti Island, 
Union lcintoiy of Lakshadweep 
N 

3 	K (j Jamaluddin, Aged 40 years, 
S/o late çimmei, Mariyathoda Kandawargothi House, 
Agatti Island, Unionenitoiy of Lakshadweep 

Applicant 

Respondents 
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4. 	T.K. Sarommabi, Aged 36 years, D/o late Kunhikoya 
Keelail lam Thekkelapura House, Agatti Island, 
Union Teiritory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N. Anilkumar) 

Versus 

The Administrator, 
Union 'I'erritory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union 'I'erritoty of Lakshadweep. 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union l'erritOry of' Lakshadweep. 

The Executive Officer/Special Officer, 
Village ([)wee'p) Panchyat, Agatti Island 
Union 'I'erritor.y of Lakshadweep. 

The Deputy Collectr/ASO, Agatti Island, 
Union 'l'crritory of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union l'erritory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhalcrishnan (R.1,3 to 7)) 

54. OA 384/2013 

1. 	Ishaque.A.C:,a.ged3s,S/o.JuniesT., 
Bus I lelper, DisLrici. Parrchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan kland, U I of Lakshadweep 

- 2 \Abul Rasak K C aged 37, 
Kamikoya P P , Bus Driver, 

) 	itict PanLhayat, Kiltan, 
4\ 	J,4ding al Kat.ticherta House, 

* lKiItan Island, U'I o!Lakshadweep. 
2 BEi./ 
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3. 	Noorulla S.M.,,, aged 39, Sb. Late P.S. Kunhirnon, 
Bus Cleanci, Distuct Panchayat, Kiltan, 
Residing at Saile Manzil, Kiltan s1and, 
UT of Lakshftdweep.. 	 Applicants 

(By Advocate: Si - i P.V. Mohanan) 

Versus 

	

1. 	The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

	

2. 	Director of Panchayat, 	 - 
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 6.82 555. 

	

3. 	Chief Executive Officer, 
District Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Si - i S. Radhakrishnan) 

55. OA 386/2013 

Jahathali P.P., aged 33 years, S/o. B.C. Uduman, 
Puthiyapura, Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, agd 45 years, S/o. Eassa, Andrati Yoada, 
Amini Island.Union Tetritory of Lakshadweep, Pin —682 552. 

3, 	Khalid Unnam, aged 40 years, S/o. Mohammed Puthurnamachetta, 
Arnini Island, Union Territory of Lakshadweep, Pin —682 552. 

4. 	Moosa Peechatidam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Am mi Island, Union Territory of Lakshadweep, 
Pin-682 552. 

5. 	Amanulla A.M., aged 33 years, Sb. Kunju Koorumeh, 
Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Khalid A.P., aged 35 years, Sb. Alimohammed, Aliyachetta, 

	

/ 	\Amini Island, Union Feiritory of I akshadweep, Pin —682 55 
N 
7\ .'Afeciulla P C ,aged 25 years, S/o. Kidave Naduvatta Chetta, 

-Amini Island, Union I'erutory of I akshadweep, Pin —682 552 

/ 

. 
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Abdul SalathYA., aged 38 years, Sb. Khader Thottanada, 
Arninipura, Afrrini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Noorul Hassan K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, Amiii Island, Union Territory of Lakshadweep, 
Pin-682 552. 

Jala! B.M., aed 31 ye.ais, Sb. Khader T., I3ahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin-682 552. 

Najeeb A., aged 31, Sb. Kidavu T.C., 
Ayeshera, Amini Island, Union Territory of 
Lakshadweep, Pin - 682 552. 

Nafeesath U. aged 35 yeats, D/o. Eassa Kottappura, 
Unnam, Am mi Islançi, Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants 

(By Advocate: Sri Shiraz Bhava V.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The Director of Panchayaths, 
I)epartment of Panchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi —682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin —682 555. 

The Village (I)weep) Panchayath, Amini Island, 
Union Territory of Lakshadweep, Pin —682 555, 

- Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. 0A388/2013 

P.P. Amanulla, aged 38 years, Sb. Sayed 
Moharnrned P.K., Puthiya Pändarain, Kiltan. 

*ubaraka Banu, aged 27 years, D/o. Ibrahim, 
Lavanakkal House, Andrott. 

BETA 7' 



. 
3. 	K. Sajeedkhn, aged 26 years, S/o. Cheriyakoya, 

Kunnel House, Arnini. 	 Applicants 

(By Advocate: Sri K.B. (ia.ngesh) 

Versus 

The Administrtor, 
Administration of the Union Territoty of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)epai'tment. of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlement Officer, 
Amini Island - 682 554. 

5 
	

Village (Dwe.p) Panchayat, 
Kiltan Island, represnted by its Executive Officer-682 552. 

Village (Dweep) Panchayat, 
Androit Island, reresented by its Executive Officer-682 553. 

7 
	

Village (Dweep) Panchayat, Amini Island, 
represented by its Executive Officer - 682 554. 

(By Advocate: Sri S. Radhakrishnan) 

57. 0A3901201 

C.N. Abdul 1:Jakeein, aged 38 years, Sb. Koya, 
Cheriyannallal House, Kalpeni. 

K.I. Cheriyakoya K.C., aged 48 years, Sb. Pookoya, 
Karupathaillam House, Kalpeni. 

K.K.SadiqueAli, aged 44 years, Sb. Mohammed C.P., 
" 	 Konhankakkada House,Kalpeni 

E\N lIabusabi, aged 50 yeais, Dbo Attakoya, 
Oh1ciiyannallal House, Kalpeni 

5 	 meedabi, ged 41 years, Dbo. Ramalan, * 

Respondents 



Pakkath House, Kal pen i. 

6. 	A.T. Sheemabi, 42 years, D/o. Harn2akoya, 
Athanarn Thoftam House, Ka!peni. 

7 	A K Muthubi, aged 53 years, Die Cheriyakoya, 
Alikakkada House, Kalpeni. 

K.K. Habusabi, aged 42years, Dio. Sayed Mohammed Koya, 
Kandarnkalam 1-loüe, Kalpeni. 

Bambathi, aged 43 years, [)io. Ahammed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sio Mohammed A.K., 
Manjiyanam House,Kalpeni. 

Naseerna M.P., aged 33 years, D/o. Mohammed K.P., 
Mayarnkakkapura 1-louse, Kalpeni. 

Hurnairath P., aged 42 years, Dio. Sayed, 
Poodiyath House, lalpeni. 

C.O. Balkees, aged 53 years, Die. YussafK.V., 
Chadach[yoda House, Kalpeni. 

B. Abdurahiman, aged 49 years, S/o. Muhrned M., 
Beerandhoda 1-louse, Kalpeni. 

K.C. Abdul taffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada House, Kalpeni. 

M. Anwar,agëd 37 yrs, Sb. M.P. Khader, 
Maral House Kalpeni. 

M.P. 1-lajira, aged 36 years, Die. K.P. Mohammed, 
Mayarnka.kkepura f-louse, Kalpeni. 

18, 	C.G. Naseema Beegum 4  aged 36 years, Die. Hamzakoya M.K., 
Cheriyachanan (3ath House, Kalpeni. 

19. 	K.K. Anakoya, aged 59 years, Sio. Ahamed Kunji Koya, 
Kandamkalam 1-louse, Kalpeni. 

, 
I 

/ 

(.27 

* 	.:Y21. I 

MB 	/  

ngakoya,aged 33 years, Sio. Chariya.koya E., 
iyala I-Ioi4se, Kavaratti. 

sain Au, aged 35 yexs, Sio. Nallakoya, 
ttipura F-louse, Kavaratti. 



- 
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Jaffer, agd 	yars, Sb. Hasan T.P., 
Kaladi House, Kavaiatti 

Basheer, age36 years, Sb. Mohammed P 
Kunninamel House, Kavaratti. 

Amina, aged 42 years, DIo. Aboobacker, 
Thekiapura House, Kavaratti. 

Kadisha, aged 55 years, DIo. Aboobacker, 
Kunninainel House, Kavaratti. 

Rahmath, aged 38 years, D/o. Mohammed P.V., 
Alachaoppadà Htse, Kavaratti. 

Raziyabi, aged 33 years,' Dbo. Au, 
Kunnurnp'uram House, Kavaratti. 

Shamshadbeëgum, aged 31 years, DIô. Kuttiyamrned, 
Kunnam 1-1oue, Kavaratti. 

Jameela, aged 37 years, DIo. Kunhikoya, 
Fathirna Mani1 Kavaratti. 

Lilar, aged 28 yëat Sb. Ahamed A.P., 
KadapurathaUlani, Kavaratti. 

31, 	Noorul Ames, ag'ed 33 years, Sb. Sayed Buhari, 
Palalarn I-louse, Kavaratti. 

Abdul Rash:eed, aged 23 years, Sb. Hasainar, 
Urnbiyapura House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda House, Kavaratti. 

MohammedaliT.P.-, aged 35 years, 
Sb. Aboôbaker K.K., Thekki1ap1ta House, Kavaratti. 

Sajid Khan, age'd 39 years, Sb. Sayed Koya, 
Edanilam 1-louse, Kavaiatti 

J,assin C., aged 33 years, Sb. All K.P., 
d,honam House, Kavaratti 

:- 
)40 

.........S  * / 

ammed Raui, aged 37 years, Sbo.Hamzath 1-laji A.P., 
)kepura House, Kavaratti. 



Mohammed Shaffee P.A., aged 35 years, S/o. Kuji Seedi Koya, 
Puthiya Alikcm, Ami'ni. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 
Aynepura 1-louse, Kavaratti. 

MuShin, aged39 years, Sb. Nallakoya, 
KuttithOyapura House, Kavaratti. 

Akbar T.P., aged 33 years, Sb. Kidave K., 
Tharammakeura House., Kavaratti. 

Faizel Hussain, aged 37 years, Sb. Shahul Hameed, 
Palamkakkada House, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicahàrn House, Kavaratti. 

Shihab, aged 35 years, Sb. Kunhirnoideen, Mullapura House, 

Kavaratti. 

Aman, aged 37 years, Sb. Aboobacker, Kaladi House, 

Kavaratti. 

Raheern A., aged 30 years, Sb. Khader, Agam House, 

Kavaratti. 

Firozkhan, aged 27 years, S/o. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul 1-lashim MI., aged 33 years, Sb. Attakoya, 
Mukriya Illam House, Kavaratti. 

Kadish, aged 44 years, Dbo. Ukkas, 
Urnbiyapira HOuse, Kavaratti. 

C.P. Ab'dul Razak, aged 42 years., Sb. Mohammed, 
Charnayathapira I-louse, Kavaratti. 

K. Abdul Rasheedu, aged 42 years, Sb. Hamzath, 
KunhibiyodaHouse, Kavaratti. 

-.._52. 	C.P. Raheern, aged 31 years, S/o. Hameed, 
Chandipura I-louse, Kavaratti. 

/. 
Y 	

S51 vI P Haheeb Rahrnan, aged 43 years, Sb Khalid, 

1 0 	 M1athiruvathapura 1-louse, Kavaratti. 

)j*J 



- 	 - 	 -., 

Moominath, aged 37 .years, D/o. Kidav, 
Neliyampura . FIOUse, Kavaratti. 

1-lalima.,.: aged. 1 35 yeats, D/O. Koyamma, 
Tha1eekepuraHouSe, Kavaratti. 

Sayed Ahdu1.,.aheem, aged 46 years, Sb. Haji Sayed Shaikoya, 
Ummarhianoda I-louse, Kavaratti. 

Abdul Reheem, aged 30 years, Sb. Hamzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, Dbo. Hamzath, 
Ulikanapura Mouse, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnàmkalarn, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpura House, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilarn Hous, Kavaratti. 

Mariyornrnabi, aged 36 years, Dbo. Mohammed, 
Kattikulam I-louse, Kavaratti. 

Mohammed Shfi, aged 33 years, S-b. Ahammed Haji, 
Pakichipura House, Kavaratti. 

Mubeena, aged 23 years, 1)10. Sayed Poo, 
Ne1iypuraHOus, Kavaratti. 

S a 1 ma,aged 22 yeats, Dbo. Cheriyakoya, 
Vadaki:1.a pura House, Kavaratti. 

Muharnrned,agd 32 years, Sb. Attakoya, 
Vadk ilapura, K.avaratti. 

Sairabanu P.E., aged 31 years, Dio. Sayed Shaik Koya, 
Madal Hous, Arnirii. 

harnmed All P.M., aged 27 years, Sb. Hamza, 
Puthiya Manzil Amini 

N 	. 	
. 

	

69 	Cheiiykoya, aged 41 years, Sb Abdul Khader, 

-: 	- 	Pai1m I-Iottse Arnirii. 

..\ / 
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Cheriyakoya M.C., aged 32 years, Sb. Hameed, 
Melache.taa House,Kadrnath. 

ShafeeV.P., aged 39 years, Sb. Ismail, 
Vadakki lapura I-louse, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahl Hamed, aged 21 years, Sb. Ibrahirn, 
Melachetta House, Kadmath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadinath. 

Mohammed iqubal, aged 46 years, Sb. Khader, 
Aflalada Hoüse,Androth. 

Muthrbi A.K., aged 42 years, Dbo. Muthukoya, 

Appurakkat House, Androth. 

1-lajarommabi E.K., aged 40 years, D/o. Shikoya, 
Fdayakkal House, Androth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Al iyathammda Bithathabiyyapuram 1-louse, Androth. 

Asrnabi, aged 38 years, Dbo, Koyamma A., 
Mayyarnpokkada House, Androth. 

Shahnaz Beegum C.P., aged 36 years, D/o. Nallakoya, 
Chatpkcada House, Androth. 	- 

Fathimath Suhara, aged 38 years, D/o. Koyamma, 
BappLathiyoda House, Androth. 

82, 	Nusiba A, aged 45 years, 1)bo. YousafM.P., 
Achammada I-louse, Androth. 

Khaulath L, aged 38 years, Dbo. Nallakoya T., 
Lavanakkal 1-louse, Androth. 

I3alha '1'., aged 37 years, [)bo. Pookunhikoya, 
Thailath I-louse, Androth. 

P., aged 42 years, D/o. Kuya Kiadve, 
/ 	\Phada 1-louse, Androth. 

* / 
/ 	 - 

F 	- 
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Naseerai3 anü M.K., aged 40 years, D/o. Kunhi Koya, 
Moo1akd Hdu.se,Androth. 

Kadees1ornIT1abi L., aged 40 years, DIo. Seethi M., 

• 	Lavanakkal House, Androth. 

Saromniabi T., aged 43 years, DIo. Aboobacker, 

• 	Thachery1HouSe, Androth. 

Mullapoo M.K., aged 39 years, DIo. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., a.ged 39 years, DIo. Koyamma KY., 
Lavanakkal I-louse, Añdroth. 

Aysummabi T., aged 45 years, D/o. Muthukoya K.P., 
Thachery I-loUse, Androth. 

1-labeebath A;, aged 42 years, DIo. Muthukoya K.K., 
Ayinamrnada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 

Puthamrn.adam House, Androth. 

94, Ramlath Beegum, aged 42 years, DIo. Sherukunhi, 

Kunnel House, Androth. 

Hameedath M., aged 43 years, DIo. Siddiqu M.K., 

Makket House, Androth. 

SaflyãM., aged 39 years, D/o. Nallakoya M., 
Mathiflousè, Androth. 

Rahil M., aged 39 years, DIo. Nallakoya, 
Mathil House, Androth. 

Hussaih P.P., aged 45 years, S/o. Aboo Sala, 
Poovinapura House, Androth. 

	

9. 	Attakoya, aged 56 years, Sb. Asainar K., 
,T.N Attalada House Androth.
ll  

/ 	

. •. ••••; 

* 7 	100 Hi1issain E K, aged 48 years, Sb Seethikoya, 
(dayakka1 House, Androth 

1.01 Sayeedohaniiid Koya L., aged 54 years, Sb. Kader P., 

Lavanakkal House, Androth 

. 



Hussain K., aged 50 years, S/o. Sayeed Bhkari T.M., 
Kunhahada,ouse, Androth. 

Isrnai1aged4O years, Sb. Lava Burhikage Moosa, 
Kunñu.rnang House, Androth. 

Subaidabi, aged 37 years, DIo. K.K. Sayedmohammed, 

Pathada House, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelam House, Androth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave, Moodainpura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

2. 	Directoi' of Ranhayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavarti - 682 555. 

3 	I)irector, Department of Labour and Employment, 
Adn11irati9fl of the Union Territory ofLakshadweep, 
Kavarátti 682 555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director —682 555. 

Department df.Agniculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

I)epartnent of Women and Child Development, 
Adrnihtratión of the Union Territory of Lakshadweep, 
Kav414tl, iepresented by its Director —682 555 

7 	Department of Fisheries, Administration of the Union Territory of 

T 	.Lakshddweep, Kavaratti, represented by its Director - 682 555 

/ 	- 	8 / Dpaitment of Animal Husbandry, Administration of the Union 
lertitoiy of Lakshadweep, Kavaratti, 
ipiescnted by its Directoi-682555 



•r 

Lakshaid.weep Khadi and Village Industries Board, 
Kavarat ;ti, terèsentd by its Chairman - 682 555. 

Revenue Su Divisional Officer, Kavaratti Island —682 555. 

Sub Divisioral Officer; Amini Island - 682 554. 

12, Assistant Engineer, LPWD Sub Division, Andrott Island-682 553 

Laksháe'District Panchayat, District Panchayat (HQ), 
Kavaratti, 

represerte'd by its Chief Executive Officer— 682 555. 

Village (Dwep) Panchayat, Kalpeni Island, represented by its 
Executive Oificer - 682 551. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

16, 	Village (Dweep) Panchayat, Amini Island, 
represented-by its Executive Officer - 682 554. 

Village (Dweep) Panchayat, 
Kadarnath Island, represented by its 
Executie Officer - 682 553 

Village (Uweep) ?anchayat, 
Androth Island, represented by its 
Executive Officei' - 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. OA 392t2013 

1. 	1-lussaih, S/oAboOsala, 
Saramappada (Konchukakada) House, 
Agat.resently working as Cleaner, 
RGS Hpital, Agatti 

2 	Shukoor, sib late Kidave, 
Pakrumuparbda I-louse, Agathi, 

	

_-_ 	Presert! Wqtking as Cleaner, 
RGS Hospital, Agatti 

, , 	 ---- 	 .- 

/ 	3 '\! ahee1, •Sio .Atkya, 
- 	allandiy-da Nouse, Agathi, 

* 	 I i-eently woking as Cleaner, 
G. l-lospita.l Agatti. 

ill 	 / 	
4 

	

N ,3E' 	/ 
NT 



Harneedath, DIo Koyassan, 
Aynepara House, Agathi, 
Presently woking as Cleaner, 

• 	 RGS Hospita,Agatti. 

Subaid,D?O"Mohaed, 
Kulaliod'a.lJouse, Agathi, 
Presently. wQpking as Cleaner, 
RGS HoS.pitalAgatti. 

Hajara, D/o late Hyder, 
Beepapada House, Agathi, 

• 

	

	 Presently working as Cleaner, 
RGS l-lospital,Agatti. 

Sheemabi, Do late Shamsuddeen, 
Beepapada I-louse, Agathi, 
Presently woking as Cleaner, 
RGS Hospital,. Agatti. 

Abida, D/o 1-jarneed, 
Makkiachodà House, Agathi, 
Preser1y working as Cleaner, 
RGS Hospital, Agatti. 

. 	Sulaikia, D/d Moharned, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

Sula:iixái, Sb Harnza, 
Ka1arnihthiyoda I-louse, Agathi, 
PreeMl,':woking as Cleaner, 
RGS çs.pital, Agatti. 

11 	Mahamood, S/o Koyassan, 
Arnperiá!ly Flouse, Agathi, 
Presentl' woi-king as Cleaner, 
RGS HO's.pitI, Agatti. 

12. 	Saifljlla, S/o.  Abdurahirnan, 
Mariyathoda, House, Agathi, 
Prescptl' wrking as Cleaner, 
RGS Ids:pital, Agatti. 

/ 	;'7> 	 • ..•. 

	

.._ 	I 

P Abdurahirnan, Sb late Harnza, 
N4elt i1n Hpuse, Agathi, 

/ Pisen 1y working as Dhobi, 

J RdIS HdSpita1, Agatti. 

/ 	 •. 



. 

	

14 	Abdulkdcr, bo Ummer, 
Hoise, Agathi, 

Pi esertl' ikingas Dhobi, 
RGS fLipi1,Agtti. 

15. Ab4ul.la, S/ôKhalid, 
Kandavar GOthi House, Agathi, 
Preentlyvdkin as Cleaner, 
RGS Hospital, Aatti. 

(By Advocate: Sri R. Ranadas) 

Versus 

	

1. 	The Adinitator, 
Union 1 en itory of Lakshadweep, 

	

2 	The Chairpei son, 
Vii i(Dw) Panchayat, 
Agatti 1sland'. Ur3ion Territory of Lakshadweep 682553 

	

3 	1 he Mdical Officer in charge, 
Cornrpiiiity Health Centre, Agatti Island, 
Uni territory of Lakshadweep 682553 

(By Advoae: Sri S. Radhakrishnan (Rl&3)) 

59. OA393/2013 

	

1 	C. 	flkoya aged 44 years, 
Sb Siiaj,Chekiieyarnrnakada House, 
Kadamat, Skilled Labourer, 
OfFice öf 

r 	
th Asistant Engineer Electrical, 

Eectical 'Sb DiHision, Kadamat. 

	

2. 	K.P. Jal•aludeen, aged 41 years, 
Sb I-iied ,Madkinachetta, Kattipura House, 
skil1ed:Ia.burer, 
Officfhh: Assistant Engineer Electrical, 
Eletiicaf Sub Division, Kadarnat 

0 / 
	/ 

 

K. P13ilnh4, aged 31 years, Sb late Nallakoya 

, ( 	) 	j 	Kurh1iHouse, Kadarnat, Skilled Labourer, 
Office of the, Assistant Engineer Electrical, 

* 	EléctiicaI sd: Division, Kadarnat. 

• 	
4. •B.M 	adu1a aged 42 years, So Hameed Melachetta, 

Applicants 

Respondents 



Q!iic 	t 	Assistant Fngineer Flectrical, 
Ele.etrical Sub .Division, Kadarnat. 

5. 	K.P. Kunhikóva, aged 41 years, S/o late Hassainar, 
iKeel acherry House, Kadamat, Ski! led Labourer, 
Office of the Assistant Engineer, Electrical, 
Electrical Sub Division, Kadamat. 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

The Administrator, 
Union Ferritory of Lakshadweep, 
K avaralt i -682555. 

The Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of I.akshadweep, 
Kavaratti- 682 555. 

l he Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

The Assistant Engineer, Electrical, 
Electrial Sub Division, Kadarnat-682 556, 

Thcü 1rprson, 
V ,  I 1 14c bvibp Panchayat, Kadamat-682 556. 

(By Advocate: SriS. Radhakrishnan(Rl-4)) 

60. 0A394/2013 

I. 

 

U.P. Jamal i :,.S"/o  C.O. Koyamma, aged 39 years 
working as Skilled Labourer, 
Aniirial Hubandry Unit, 
Union feiri.iy of Lakshadweep, Kalpeni-682 557 
and rc'i ding t Umprampappada House, 
Ka1periFslah-682 557. 

'1 .PIVluthukqya, S/o late M.K. Harnzakoya aged 43 years 
workin as Skjlled Labourer, 
Animal Husbandry Unit, 
Union 1 erritOry of Lakshadweep, Ka!peni-682 557 
and residing at Thilhiyapada House, 
Kalpeni Islarid-682 557. 

M. 1-lyder, S/6 late M.K. Yousef, aged 43 years 
working ds Casl Iabouiei• 

. 	 ,2, 	 .. 7. 	. 

f 	 . 

\ 
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Animal i-usdry Unit, 
Union..Terit.ry. of Lakshadwëep, Kalpëni-682 557 
and resii:ng .t Manchiyanarn House, 
Kalpeni 1§1ad d 7682 557. 

K.O. Moanhed lbnu Jaffer, S/o K.P. Sayed, aged 44 
years, woi lung as Casual Labourer, 
AnitalHusba dry Unit, 
Uiiih :lrity of Lakshadweep, Kalpeni-682 557 
and 	Kakatchiyoda House, 
Kalpéni Iland-682 557. 

M.K. NaseerS/o P.Cheriyakoya, aged 33.years 
working as Caual Labourer, 
Animal l-lusbãndry Unit, 
Union Territory of Lakshadweep, Kalpeni-682 557 
and residingat Maimikakkaa House, 
KalpeniIsland-682 557: 

M. Kalam, S/oM.C. Muthukoya, aged 34 years 
\'orkir gas Casual Labourer 
Anihal .Hüsbandiy Unit, 
Union Teiiitory of Lakshadweep, Kalpeni-682 557 
andreiding t Maral House, 
1< all  lsld-682 557. 

K.K I'vbhained Rafeeque, S/o V.K. Kojankoya, aged 45 
yea .woidhg as Casual Labourer, 

Animal I-Iusandry Unit, 
Union Tetri.tryof Lakshadweep, Kalpeni-682 557 
anresidnt Kandarnkalam House, 
Kalpeni lsland-682 557 

M ~ kuhhit' 6' va,.S/o late M.C. Ahmedkunji, aged 47 years 
\'orkin t1s Lasual Labouier, 
Anirtial 1 Husbandiy Unit, 
Union Feiidiy of Lakshadweep, Kalpeni-682 557 
and resing .t Maial House, Kalpeni Island-682 557 

K.O. h.dül Salam, S/o P. Assainar, aged 39 years 
working.:as Casual Labourer, 
Animal l-lusbahdry. Unit, 
UniOn Territoi of Lakshadweep, Kalpeni;682 557 
and residing at Kakatchiyoda I-louse, 

;j.4p6ni Islarid-682 557 

S/o late Sayedmuhamrnedkoya, 
age&47eais, woiking as Casual Labourer, 
Aniri4i usFandiy Unit, 
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The Adi:inisrator, 
UniQn ftriiry of Lakshadweep, 
Ka'arri-6S 555 

The Direetor.ofPanchayat, 
Depàiinbnt fPanchayat, 
AdministratiOn of Union Territory of Lakshadwecp, 

Kavaratti6825 55 

The Chief Executive Officer, District Panchayat, 
Kavaratti -682555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

62. OA 400/2013 

P.P. Siraj; a ON 44 years, 5/o.  M. Subair, 
PuthiyPana1Tam I-louse, Agatti Island, 
Union Thrriry of akshadweep. 

2. 	Noushad Ali aged 32 years, S/o U. Sabjan, 
KeelaSaramftia Pada House, Agatti Island, 
Union lerritory of Lakshadweep. 

M.I. Abdul Naser, aged 28 years, S/o M. Abdul Rahiman, 
Mela Ulom House, Agatti Island, 
Union1' erritory of Lakshadweep. 

T.KhThd;'ãgcd 30 years, S/o Kidave, 
• 	 Meta11 Uin House, Agatti Island, 

Union. lc.rrtç.r of Lakshadweep. 

• 	 5. 	K.C. AhdulShuKoor, aged 38 years, S/o Kasmi, 
Kariyamachett House, Agatti island, 
Uniou I'crritory of Lakshadweep. 

6. 	M.P. Niaihddin, aged 27 years, S/o M. Abusala, 

Melapuia. House, Agatti 1,sland, 
Union lerritory ofLakshadweep. 

(By Ad: Sri 	. Anilkurnar) 

Versus 

Administratoi, 

	

t' 	 {iuon 1 erritoiy of Lakshadweep, 

	

/ *Z;1 	 \hvari.-68255l 
O j 

I k 
,. I e Chairperson 	- 

Applicants 



Union Territory of Lakshadweep, Kalpeni-682 557 
and residing at Pokkarappada House, 
Kalpeni lsland-682 557. 	 Applicants 

(By Advoote: ri ,Unnikrishnan.) 

Versus 

Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

2. 	The Director of Panchayat, 
Department of Panchayat, 
Union TerriOry of Lakshadweep., 
Kavarafti,-682555 

3 	1 he Chief Executive Officer, District Panchayat, 
Union Terri : ory of Lakshadweep, 
Kavaratti,-682555 

4 	1 he Vetuinaiy Assistant Surgeon, 
Village Dweep Panchayat, 
Kalpeni-682 57 . 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

61. OA 395/2013 

Sainul Abid, :S/o Yusuf, aged 40 years, 
H Cheriyamnalla!a ouse, Kadarnat, 

I le1i Dis1tict Panchayat, Kadamat. 

Abdul Shukbbr, S/o Sayed Au, aged 41 years, 
U kkayachetta 1-louse, Kadamat, 
Bus [)rivcr, District Panchayat, Kadamat. 

M. Khalid, S/0 Nadeer, aged 43 years, 
Madurakarn House, Kadarnat, 
Helper, District Panchayat, Kadamat. 

Ayoobkhan, S/o Kunhikoya, aged 37 years, 
Keertii Mahal I-louse, Kadarnat, 
lIepe bistrict Panchayat, Kadamat. 	 Applicants 

Advd&te: Sri R. Sreeraj) 

- - 	 Versus 

/ 

S 



Village (Dweep) Panchyat, 
Agatti Island, Union Territo.ry.of Lakshadweep 682553 

	

3, 	The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-682551 

	

4. 	The Director of Panchayat, 
Department of Panchayt, Kavaratti, 
Union Territory of Lakshadweep-682551. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
rritory of Lakshadweep-682553. Agatti Island, Union Te  

(By Advocate: Sri S. Radhakrishnan) 

63, OA 404/2013 

Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
l)epartment of Science & Technology- Kalpeni Dweep. 

Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (1-louse), (alpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- 
Kalpeni Dweep. 	 Applicants 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

/ 	
1hcChaiipeison, 
Village (Dwecp) Panchayat, Kalpeni 

* / 
/ 	 v 4 hel)irector of Panchayat, 

Xi~ 15eaitrnent of Panchayath, Kavaiatti-682555 

* 
/ 



S 
4. 	The Director, 

l)epartment of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnán (RI ,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus  

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
[)epartrnent of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal Husbandry Unit), 
Kiltan island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. oihakshadweep, Wdrking as 
:o1Tpathic Attender in Homeopathic Unit 
Kj1i'tann' bwcep. 

/ 	S  

(By Advocate Mi Grashious Kuriakose, Sr) 
(By AvoCate Ms Daisy I Daniel) 

I 
/ 	 Versus 
/ 

Applicant 

Respondents 

Applicant 
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The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweëp) Panchayat, Kiltan. 

I)irector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in'Charge, 
Primary I-Iealth Centre, Kiltan Island. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 3 to 5)) 

66. 0A423/2013 

Abdul Kareem C., aged 42 years, S/o Subair P.P., 
ChOnam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Mootharnrnada House, Agatti. 

Hafsath M., aged 46 years, D/o Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

Umilla T. P., aged 54 years, Dbo Khader, 
Thekkilappura Hoise, Agatti. 

Ummer C.K., aged 54 years, S/o AlifT.P.,, 
Chekkakkal House, Agatti. 

P.K., aged 31 years, S/o Koyassan, 
kuthukotta House, Agatti 

(4ohammed T.P., aged 39 years, S/o Hamza, 

\ " 	 ,boppumpadi House, Agatti 



S 
1 0. 	Saromma M., aged 39 years, D/o Hamza, 

Mariyathoda I-louse, Agatti. 

Ashi'aIA,K., aged 42 years, S/o Aharned M., 
Achan Kuttiyoda House, Agatti. 

Abdul Razzak R., aged 33 years, S/o Harnza U., 
Roullammada F-louse, Agatti. 

Shallahi PP., aged 36 years, D/o 1-lamza K., 
Puthiyapura I-louse, Agatti. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

Applicants 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Panchayats, 
Department of P.anchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavara•tti-682555. 

Director of Education, 
Directorate of Education, 
Adm in i strati on of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutive Officer-682554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

67. 	OA 4441/2013 

Aboosalih, S/Q lasheedKoya, 
Padalapura, Kiltan Island; 
Union Territory of Lakshadweep, Pin-68258. 	 Applicant 

(By Advocate: Sri ShabuSreedharan) 

Versus 

.\ 
, 	.z_c 	 '. i. -.  . 	r 

: 	/ 	.--. :'• 
\' 

I 
'1 

BE 

I. 	Union Territory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 



2. 	The Director of Panchayat, 
Union Terotory of Lakshadep, 
Kavaratti Island. pin- 682555. 

3 	The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan island. 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Elecftical Sub Division, Kiltan Island. 
Union Territory of. Lakshadweep 
Pin-682558. 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

I. 	Hameed K., S/o Abdul Rahman, aged 36 years, 
Keelazi 11am I-I) Ki Itan Island 
Union Territory of Lakshadwep. 
Working as Casual labourer in 
Lakshadweep Buildin Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (I-I) Kiltan Island, 
Union Trri1ory of Lakshadweep. 
Woiking as Casual labourer in 
Lakhi:dweep Building Development Board, Kiltan. 

Hisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (H) Kiltan Island., 
Union Territory of .  Lakshadweep. 
Working as Casual lbourer in 
Lakshadweep Building Development Board, Kiltan. 

Ponkutti, S/o Pookqya, aged 48 years, 
Suramhiyoda (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Working as Casual Labourer in 
Lakshadweep Building I)evelopment Board, 
Kiltan, 

> 
. 	/ 	 M I 	 23 
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/ 
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Respondents 

Applicants 



S 
(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The AdministratOr, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mi'. S. Radhakrishnan (RI, 3 to 4)) 

69. 	O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally 1-louse 
Chetlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Admintration of the Union Territory 
o1Lakiadweep, Kavaratti —682 555. 

The Director (SOrv ices) 
Administration of the -Union Territory 
of lakshadweep (Secretariat), 
Kavaiatti 682 555. 

Department of Science and Technology 
Un ibn Territory of Lakshadweep, 
KavalaThi - 682 555. 
Represented by its Director. 	 Respondents 

(By AdvocatMr. S. Raclhakrishnan) 

70. OA 492/2013 



K. Bushr Begurn, W/o 1-lakeem, 
Aged 27 years, Casual Labour, 
Office of the Veterinary Assistant Surgeon, 
Animal Husban dry Unit, Amini. 
Laks1adweep-682 552. 	 Applicant 

(By Advocate: Sri V.B. I-Iai'inarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 682555. 

The Dii:ector of Panchayat, 
Departiient of Pan chayat, 
Union Territory of Laksladweep, 
Kavaratti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

'1' he Chairperson, 
\/illagc (Dweep) Panchayat, 
i\mini, Lakshadwee.p -682552. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI-3)) 

71. OA 499I201 

Rahmath Beegum Keelakunnikkam, 
W/o. Mohammed B.K, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
Residing at Keelakunnikkarn House, 
Kadamat Island 	- 
Union 'l'erritory of Laksadweep, PIN —682 556. 

2. 	Mohamied Shafi Qraishi Malika, 
--- 	Sb. M. Sayedali, 

1 	
0t1 1,1A\Data Entry Operator (MON REGA) 

ijlage, (Dweep) Panchayat Office (MGNREGA) 
/ 	\ .Kamath Island, Union Territory of Lakshadweep, 

I 	 sding at Malika House, 
w;'( 	)aJamat Island, 

,/' 



2. 

Union Territory of Lakshadweep, PIN —682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Depaitment of Rural Development) 
Kavarathi. 

• 	2. 	The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

	

3. 	The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Ruri Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadeep. 	 Respoiidents 

(By Advocate Mr. S. Ra1hakrishnan) 

72. OA 507/2003 

MuthuKoya K 
Casual Labou r, Street Light Maintenance 
Villagé Dweep Panchayath, Amini Island 
Union Territory of Lakshadwep 
Permaient address Kunninamel House 
Arnini Island, UniOn Territory of Lakshadweep 
Pin - 62 552 	• 	 Applicant 

(By Advocate: Mr.TCGSwamy) 

\/ersus 

The Adinistrator 
Union 3"erritory of Lakshadweep 
Lakshadweep Administration 
Kavaratti - 682 555 

2. • The Executive Engineer 
(Department of Elctricity) 

dmiistration of the Union Territory of Lakshadweep 
Kavaiatti —682 555 

3 	1 heecietary (Panchayats) 
(Dirctorate of Panchayats) 

• 	 /• 



1 ,65 

Administration of the UnionTerriory of Lakshadweep 
Kavaratti - 682 555 

4. 	The Chairperson 
Village Dweep Panchayat 
Amini Island, 
Union Territory of Lakshadweep —.682 552 

s. 	The Assistant Enginer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island - 682 552 
The Director 
([)irectorate of Panchayats) . 

Administration of the Union Territory of Lakshadweep 

Kavaratti - 6 82 555 	. . 	 . . 	 . 	
•.. 	

Respondents 

(By Advocate: Mr.S.Radhakrishnafl (RI -3,5&6) 

73. 	O.A No. 509/2013 

.. 	 Maleeha Beegum K.C. 
D/o. Indeen Kandilath 
Kaval çhetta I-louse, Androth. 

Shahida Beegum K. 
D/o. l-Imzakoya 
Kand lath I-louse, Androth. 

Subaida M. 
D/o. Kidave U.1( .  
\4akket I-louse, Androth. 

Aysha:I3egum P,V.K 
D/o.YabobP.K 
PuthiyJentamveli Kad 
And roth. 

Rahmath Beegum K 
D/o. 1-lamzakoya P.P 
Kunha Ii I-louse, Androth. 

_----.6 	Thahira L. 
1N/o Sccthi NallaI 

.. 1avanaI<aI I-louse 

./ 	•\:/ \drOth. 
ft 

7.),~
?S  jaid A. 
/o aycd Mohammed M .  

2-c 



iOi 

Aliyathara House, Androth. 

Fathimathu Suhurabi P.\J.K 
DIo. Majeed P.V.K 
Pentar1.1i Kad, Androth. 

Siyacl Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath House, Androth. 

Raisa K. 
D/. Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

1-laseena Beegurn C.P.1 
D/o. Abdulla M.P 
Chertimachery Puthiya 111am House 
Androth. 

12 	1-labsab1 P.IJ.P 
DIo. l'akarukdheen K. Cheriyadam 
Ummathabiyapura House, Androth. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

. 

App! icants 

The Administrator, 
Adm initration of the Union Teiritory 
of Lakshadweep, Kavarathi - 682 555. 

.Directte of Industries 
Uuioo Territory of Lakshadweep 
Kavarth i, represented by the 
Director of Industries - 682 555. 

Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhakrishnan) 

74. OA 510/2013 

I-Iaseena@ 1-laseenabi Therakkal 
Theiakkal 1-louse, Kadamath 

- / 

 

Data LVry Opciatoi 
i1iage Dweep Panchayath, Kadarnath 	 Applicant 

'docatc Mi R Sieeiaj) 



I . 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union territory of Lakshadweep 
Kavaratti - 682 555 

The Executive O:fficer, 
\/illage (Dweep) Panchayth 
Kadamat -- 682 556 

'11w Chairperson 
\'illage (Dweep) Panchayth 
Kadamat.-682.556 

The I)i.strict Programme Coordinator 
MGNREGA, Ka\'aratti - 682 555 

The Sub Divisional. Officer and 
Programme Officer MGNREGA 

Kadamat. - 682 556 

(By Advocate: Mr.S.Radhakrishnan (RI -3,5&6) 

75. 	OA 557/2() 

K.V.Naseer 
Kodavalappu House, .Kiltän 
Cook, Government Senior Secondary School 
Kiltan 

Res po tide ii ts 

I 

2. 	K.P.I)awood 
Kilappura I-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeruj) 

\/ersu s 

/ 	Th4l5e Administrator 

s'7' 	• 	\ In lerritory of Lakshadweep 
vtatti —682 555 

Dii ectot ol Panchdyath 

rtrtj- ,  



(O6. 	 S 
Department of Panchayath 	V  
Administration of Union Terfitory of Lakshadweep 
Kavaratti - 682 555 	11 

3. 	The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan-682 558 

4 	The Chairperson 
Village (Dweep) Panchayath 
Kiltan - 682 558 

5. 	The Principal 
Government Senior Secondary School 
KiItan-682 558 

(By AdvOcate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

Respondents 

SaflyathS 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadw.eep 

P.P.Isrnail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadarnath Island 

V 	M.P.Attakoya 
Cook, Government J.B.School 
K adamath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 	 I 

Cook, Government J.B.School 
K adamath 
Residing at Biriyommada 
Kadamath Island 

•VV ,, •VVV. 	 V.I\i/ 	V 

: 

Amanulla 
Dok, Government J.B.School 

Ida ma iii 
siding at Kunnumpura 

/adamath Island 



Urnrner PP.1 
Cook, Government J.B.Schoo! 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

Hidayathulla P 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Islanq 

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.Sc1ool 
Kadamath 
Residing at Kadamath Isláhd 

PookunhikoyaP.P 
Watchman I Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyornmada 
Kadamath Island 

JaferP 
I)river, Jawaharla! Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

7 Director o Panchayath 

	

, 	 ;Dprtiit of Panchayath 

	

/ 	, 	 Administiation of Union Teritory of Lakshadweep 
;Kaaratti-682 555 

	

1 (j 	 ,•.•. 	 / 	

/ 

	

\ 	'. 	 •: ' 	 / 
II(e Head Master 

E 



Government J B School 
Kadamath - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadarnath - 682 556 	. 	 Respondents 

(By Advocate: fVlr.S.Radhakrishnan ) 

77. OA 567/2013 

Habeebulla P.M 
Puthiya Malika House, Kadarnath 
Driver, Government Jawahàrlal Nehru 
Senior Secondary School 
Kadarnath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

V eis us 

1. 	The Administrator 
Union Territory of Lakshadwêep 
Kavaratti - 682 555 

2. 	Director of Panchayath 	Er 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti.— 682 555 

3. 	The Principal 
Government Jawaharlal Nthru Senior Secondary School 
Kadamath Island 682556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. OA 580/2013 

Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Mariki lam I-louse, Kavaratti. 

Habusa 
Alachapada, Kavaratti. 

4. 	. Ycoob 
lKladi I-louse, Kavaratti. 



to 
 Muhammed Salih 

Aynepura House, Kavarat 

 Fareeda Beegam 
Molokepura House, Kavaratti. 

 Saleem 
Pallicham 1-louse, Kavaratti. 

 Bamban 
Nambicham House, Kavrtti. 

 Sayed Abdullakoya 
Chendipura House, Kavrtti. 

 Nafeesathbi 
Poodiyam House, Kavaratti. 

 Jarnaliyath 
Thirinipura 1-louse, Ka•vâtti. 

 Fazeela Beegurn 
Kanni pura House, Kavarati. 

Ummer 
Thirinikad House, Kavarti. 

14, 	Firozkan 
Athnachammada House,Kavaratti, 

Jaffer 
Marikilam House,Kavaratti. 

Amanulla, 
Mela 111am House, Kavàtti. 

 Sirajudheen 
Molokepura House; Kaväratti. 

 Hiyasudheen 
Chamayathapura 4-Iouse;'.I<avaratti. 

 Fathahudeen 
Kadapuiathaba House, Kavaiatti 

.-,-. 

- 7 	202  Muneci 
Kuttipapepura 	ouse, Kavaratti H 

/ 

'I 

-- 



LW 
	

0 
Ashik 
Puthiya Al ikorn 1-louse, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt House, Aiidrott 

MujeebRahmanT.P, H 
Thaleka Pura, Kavaratti 

Jamhar Hussain 
Beeranthoda I-louse, Kavaátti. 

Muhsin 
Beeranthoda F-louse, Kávaratti. 

Rauf 
Chettipura I-louse, Kaväratti. 

Hazarath 
Chungam House, Kavarátti 

Khalid 
Thottathapura House, Kavaratti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal Husbandiy 
Department of Animal Husbandry 

/1 	 Administration of Union Territory of Lakshadweep 
Kavaiatti —682 555 

	

5 	Vi1lage (Dweep) Panchayath Kavaratti Island 
A  iepiesented by its Executive Officer, 



Pin-682554 

(By Advocate: M r.S.Radhakrishnan) 

iii •  

Res p0 iid ents 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kiithan 

2. 	Smt.SulfabeegUrn 
Cook, G.H.S Kadmat 
Residing at Melachetta Haiurnakudi 
Kadamath island 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I. 	The Administrator 
Union Territory of Lakshaweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assisant 
Office of Library and Information Assistant 
Public Library, Kilthan 1slnd 682 557 

(By Advocate: Mr. S.Radhakrishnan) 

80. OA601t2013 

Rasheed Koya S.V, S/a. Abdulla Koya P.S., 
Shaiknaveed(H), K.iltan Island P0., 
Union Territory of Lakh'awep, Pin -682 555 

(By Advocate: Mr. Shabu Sreedharan) 

Applicants 

Respondents 

Applicant 

i Versus 

/ 	 Union I erritory of Lakshadweep, represented by the 
4 Administiator, Kavaratti Island Pin - 682 555 

rq  
, 
•/ 

Diicctoi of I nhayth, Liiion 1eiritory of Lakshadwecp, 

L'C 	/' 



Kavaratti Island, Pin - 682 555. 

The Chairperson, Vill 	(Dweep) Panchayath, 
Ki ltan Island, Union Trtory of Lakshadweep, 
Pin-682558. 

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Trrjtory of Lakshadweep, Pin —682 558. 

The Library and Inioriation Assistant, Public Library, 
Kiltan Island, Union TFritdry of Lakshadweep, 
Pin —682 558. . 	. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (RI, 2,4 & 5)] 

81. 	0A634/2013. 

Malikdeenar, aged 2.1 yeas, Sb. Hamzth, 
Sara Manzil I-louse, Agatti. 	iS 	 Applicant 

(By Advocate: Sri K.B. Ganges., 

Versus 

I. 	The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats 
Department of Pancha'ats, 
Administration of Uni$n Teritory of Lakshadweep, 
Kavaratti —682 555. 

Department of Educatin, Administration of the 
Union Territory of Lakhadweep, Kavaratti, 
represented by its Diretor - 682 555. 

Village (Dweep) Pancayat, 
Agatti Island, represenedhy its Executive Officer, 
682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

OA 635/2013 

Tathahudheen K P , aged 40years, S/o. Sayed Muhammed Koya, 
Kattcmpa1li House, Agatti 

ouni, aged 31 yearsj Sb Abdulla, Maiiyathoda House, 

./ 



Agatti. 

K.M. Shahida, aged 40 yeaes, D/o.Kasmi, Kuttiyam 
Mukriyoda House, Agatti. 

K.M. Amina, aged.46 years ,DIo. Abdul Rahman, 
Kuttiyam Mukriyoda House Atti. 	Applicants 

(By Advocate: Sri KB.. Gangesh) 

yersus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

2. 	1)irector of Health S ervices ;:  
D liectora te of Health Services, 
Kava.ratti - 6.82 555. 

3.. 	Medical Officer in charge;:'/; 
Community Health..Centre; Agatti - 682 553. 

4. 	Medica? Officer.  in Ch&ge Rj.vGand) Spec)aYty ) - osphaL 

Agatti - 682 553.  

Village (Dweep) Panchayat, Agatti Island, represented by its 
Executive Officer, 682 553. 	. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. 	OA 79112013 	 iff 

Fareeda3eegum M.I.., Meppada 111am, 
Agatti Island. 	 Applicant 

(By Advocate: Sri K.B. Ganges1i) 

Versus 

The Administrator, 
Administration of the UnioTëtritoiy of Lakshadweep, 
Kavaratti-682 555. 

/ 	
'S Dhector of Panchayats, . 

/ 	 '\'fJepartment of Panchayats, 

( 	( 	tA nlstIatlon  of Union Ferritory of Lakshadweep, 
Y 	1aratti —682 554 



Project Manager, Desiccated Coconut Powder Unit, 
	

. 

Lakshadweep DevelopmentiCorp'oration Ltd., 
Agatti, Kavaratti - 682 554.. 

The Deputy Director (Adnin.), Lakshadweep Development 
Corporation, Kavaratti 68554. 

\/i!lage (Dweep) Panchayat 
Agatti Island, represented by.its Executive Officer, 
682 553. 

(By Advocate: Sri S. Radhakrish) ..... 

84. OA 822/2013 

B.P. Nvas, Agd 27 years, Sb. Käsmi M.P., 
\/aliyapura I-louse, Ki than Island P..O.: 
U . T. of Lakshadweep: 

(By Advocate: Sri P.V. Mohana) 

Versus 

The Administrator, 	. 

UT oiLakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of Uahadweep, 
Kavaratti - 682 555. 

Respondents 

Applicant 

The Principal, Governmeht.Higher Secondary School, 
Kilthan Island - 682 556. 	' 	 Respondents 

( 	 ~ 	. 

85. 	OA 880/2013 	. 	 . . 

Muthukoya N.P 
Nalakapura, Kiltan Island 
Union Territory of Lakshad 	p-682 558 	 Applicant 

(By Advocate: Mr.Shabu Sreedhara) 

Versus 
I 	 S 

by 	4 
\. 	KL'i'at 
\ 

lTtitr 

riory of Lakshadweep represented 
ministrator 	• . 

lslaiid —682 SSS 



H5. 
V2 

Director of Panchayath 	= 
Union Territoiy of Lakshalwep 
Kavaratti Island - 682 555 

 The Senior Administrative Qfficer 
Ed u cation (District PanchaV'ath) 
Union Territory of Lakshád'eep 
Kavaratti Island - 682 555 

 The Principal 
Government 	Senior Secondary School 
District Panchayat, Ki Itan Jitid 
Union Territory of Lakshadieep 682 558 

(By Advocate: Mi ..S.Radhakishi): 

86. OA 898/2013 	.:• 

K.C.Abdul Khader 
Kul.ikaraya Chetta House 
Chetlat Island 
Union Territory of Lakshadweep- 682 554 

(By Advocate Mr.Shabu Sieedharan) I  

Respondents 

Applicant 

Versus 

Union lerritory of Lakshadveep represented 
by the Administrator 
Kavaratti Island - 682 555 stH 

The [)irec.tor ofPanchayath. 
Union Territory of Lakshad ep 
Kav.arattj Island - 682 555 

. The Senior Administrative Officer 
Education (District Panchayath.). 
Union Territory of Lakshadweep 
Kavaratti Jsland.- 682 555 

The Principal 	 . 
Government Senior Seconda3cSchoo1 
District Panchayat, Chetlat Iland 
Union Teriitoiy ofLakshadveep 682 554 

,H 7(Bydvocate Mi S Radhakiishnan) 
/ 	 ...-...,.. 

'I 

r\ 
•Y 	 I 	 H 

/ 

Respondents 



87. OA 904/2013 
	 0 

Kadeeja C.P 
Cheriyapurakad 
Kalpeni Island 	 Applicant 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	SubDivisionlQfficer. 
Office of Sub DivisionalOfficer 
Kalpeni island 682 554. 

The Director (Rural dev1opnnt) 
Department of Rural Devl opmen t 
Administration of the Union Territory 
ofLakshadweep, Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishan) 

88. 0A905/2013 

Abdul Khader C. 
Chekkiriyai-nrnada Hous&- '  
Agätti Island 

Buar Jamhar T.P 
Theklapura House . 
Agatti Island.. 

(By Advocate: Mr.K.B.Gangeh 

Versus.;::. Jr 

I. 	The Administrator 	
0 

Administration of the UnbhTitory of Lakshadweep 
Kavaratti Island - 682 555. 

2. 	D.h'eëtor of Panchayaths 	0 

D?ëartn1ent of Panchayaths 	0 

Administration of the Unip Territory of Lakshadweep 
,Kavaratti Island - 682 555 

.0 0 

S. 

Respondents 

Applicants 



r. 

Project Manager 	H 

Desiccated Coconut Powder Unit 
Lakshadweep Develomnt Corporation Limited 
Agatti, Kavaratti 	68 555 

The Deputy Director (dmn) 
Lakshadweep Development.Corporation 
Kavaratti - 682 555 

Village (Dweep) Panc}jiayth 
Agatti Island represened by its 
Executive Officer - 682553. ., 	 Respondents 

(By Advocate: Mr.S.Radhakishnan) 

89. 0A939/2013 

Safiyullah K.C. 
Kuttiyachada House 
Kalpeni Island 

Saifulla M.l 
Melaillam House 
Kalpeni Island 

Kunhikoya M.V 
Mathil Valiyammada I-ouse 
Kalpeni Island 

Kidave K.O 
Kakkachiyoda House 
.Kalpeni House 	 Applicants 

(By Advocate: Mr.K.B.Gang'sh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island 

L)irectorolPanchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 

• 	•: 	Kavaratti Island - 6825 ,55 
'H 

••• 	:. 
• 	3. y.Lakshadweep Building Development Board 

Uhion Territory of Lakshadweep 
Kavaratti represented by its Secretary —682 555 

/ 



S 
The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682553 

(By Advocate: Mr. S.Radhakrishnan) 

90. OA 942/2013 

I. 	Mohammed Ashik 
Palliyat 1-louse 
Androth Island 

Abdul Latheef 
Karakunnel I-louse 
Androth Island 
Mohammed Ubaidulla 
Chodath I-louse 
Androth Island 

4, 	Mohammed Fathahulla 1 S. 

Karachetta I-louse 
Androth Island 

(By Advocate: Mr.K.B.Ganges.h) 

Versu 

The Administrator 
Administration of the Ution Territory of Lakshadweep 
Kavarattj Island - 682 555 

Director of Panchayaths:' 
Department of Panchaydths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building development Board 
Union Territory of Lakshadweep 
Kavaratti represented bits Secretary —682 555 

4 	,Fhe Fechnical Officer 
Laksadweep Building ?evelopment Board 
Atdrth Island - 682 55 

• 	N 	 •. 

Respondents 

Applicants 



T 	 :119 

\'illage (Dweep) Panchayath 
ndroth Island represented by its 

Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at ChakakeltHoüse 
Kalpeni, Union Territo';f llakshadweep 

P.N4ohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territor' of Lakshadweep 
Hamza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House H 
Kalpeni 	 Applicants 

(By Advocate: Mr. Hariraj M.R) 

Versus 

Union of India representdb)/the Secretary 
to Government of India 
Ministry of Home Affair 
New Delhi - 110001 

The Administrator 
7 	1 1Jn ion Tei ritory of Laksadweep 

'lvaratti - 682 555 
I 	( 	T 

\ 	3.. )cutive Engineer 
/partment of Electricit 

Union Territory of Lakshadweep 
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4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 

(By Ad'ocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti —682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavarãtti - 682 555 

Respondents 

Applicant 

S 

Director of Panchayath 
Department of Panchayath 
Adniin i strati on of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Aharnmed K.K 
lnternàl Inspector 
Agricultural Department, Kalpeni 
Kunnamku lam House 
Kalpeni Island 
Union Territory of Lakshadweep 

2. 	Mohammed Iqbal KPV 
Internal Inspector 

T>gricultural Department, Kalpeni 

	

/ 	iKnnipavavaliyammava House 
- 	Ka!peni Island 

Irpr Ten Itory of Lakshadweep 

	

• 	 •z•_ 
4j 	
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0 3. 	Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalperi Island 
Union Territory of Lalçshad weep 

(By Advocate: Mr.P.V.Mohanan) 

V ers us 

The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti —682555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island —682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

94. OA No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Sectioh, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 

(By Advocate: Mr. Hariraj M.R) 

Versus 

/ 	 .. / 	 / 1 he1.nion of India 

7 	, 	\Rpresented by the Sect etary to 
QÔernent of India, 

tiisvry of Home Affairs 
,w 1elhi - 110001. 

Applicants 

Respondents 

Applicant 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep.— 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep —682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

Hon'ble Mr.Justice A.K.Basheer, Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadv'eep. Admittedly, dlI the 

applicants have been working on casual/daily wage basis in various 

departmehts under the Administration. All of them were engaged on casual 

basis for.89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake. of convenienc.e, these cass are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

-eual/daily wage basis. Therefore the common prayer in all these cases is for 
-ki1 	17 y :''. 

to the respondents to regularize their services. In the case of a 

• 	 ._ 
i. 

Y\ 

'\.:•;? 4i SEttC 
rr rf3 , 

have been retrenched on completion of the period of engagement, 

r issu 	direction to re-engage them.
tC 
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The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

7 	LJMiti\\5ecretarv, State of Karnalaka & Others Vs. Urnadevi and Others 

7' 	
2 006) 4 S ( (1 

i 	\"\ 
rn 	 Sae of Rajasihan Vs. Dava Lal - (2011) 2 SCC 429. 

z 	'I7 

't .rtfl 	, 
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Satya Prakasli and Others Vs. Stale of Bihar and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

1?.N.Nanjunda7pa Vs. T.: Thim,niah - (1972) 1 SCC 409. 

Jeemon V.R. Vs. State of Kerala - 2012 (1) KHC 397. 

State of Kerala Vs. Valsamma - 2012 KLT 294. 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354.366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or3 cases only to illustratethat majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

 11 is beyond controversy that all 	the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

.i(i fact undergone. However, in those cases also, no material has been 

pl.ce.dbefore us in support of the above contention. Similarly it is not in 

dipuie that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 

r 
L 



'40-has been gOing on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9, 	Urnadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/cortractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all The High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant pdsts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

	

Ag'/ 	 3eS be considered on merit in the light of the principles settled by 

43%.Court in the cases in S VNarayanappa - AIR 1967 SC 1071 

	

I 	R 7V Nanjzindappa - (1972) 1 SCC 409 & B NNagarajan - (1979) 4 SCC 

time measure. 
I 
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A three judge Bet1ch of thApex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some ofthe judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC L&S) 202, the Apex Court had 

held thus:- 

Long service by I  itself may not be a ground for directing 
regularizalion. 1?egularizaiion is not a mode of appointment. 
When appointments in public office ake required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required lb be scrupulously followed. When a' departue is 
made /r not scrupulously following the conditions precedent 
laid down in the slalutory rules, as also the constitutional 
scheme, it is imperative that the same must he done within the 
Jour corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against s'anctioned 

post. The Apex Court while 'concurring with the view taken by the High 

Court he.d that initial appointments of the appellants were made in gross 

violatior of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

expressed,the hope that the plight of the appellants would 

aT[ob - tken into account by the administration and consider the 

the age-limit provided in the Rules 

- 



1 	. 

In Nanjundappa (Supra), the Apçx Court had held thus:- 

/the appointment itself is in infraction of the rules or if it is in 

violation of the provisions of the Constitution, illegality cannot be 
regularized. RatfIcation or regularization is possible of an act which 

is within the power and province of the authority, 'but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Régularization cannot be said to be a 

mode of recruitment. To accede to such a proposition would be td 

introduce a new head of appointment in defiance of rules or it may 

have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

 But one disturbing feature that has been noticed in this bunch of 

cases is 	that the 	authorities concerned, be 	it 	the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of .the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

have been engaged in one scheme or the other sponsored by the 
. 	 1 

/ 	
Crl Government or in some such other schemes or programmes floated 

( 'by tht.Adrninistration on its own by utilizing the funds available with it 

( 	.;>TheAdth4tistratiOn or Village (Dweep) Panchayats have not come out with 
•.\ 

/ 	 S  
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1 
any data as regards the actual requirement of employees in various 

departments under them. It has been noticed that in some of the 

departmetits, the casual employees have been working apparently against 

regular posts for years together..Why is it that such posts are not identified and 

sanctioned? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very factthat these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it. may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

__approached this Tribunal, aggrieved by the failure of the Union of India 

aihe Lakshadweep Administration in granting them temporary statis 

.- 	 rn irdr(tl Scheme for 'leporary Status & RegulariLation introduced by 
cJ 	 k 

,he 	of India, in 0 M No 51016/86IEstt (C) dated 10 09 1993 It 

a 	4.tyfat the upkeep, maintenance and distribution of the drinking water 

\ 



to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting, 
tempOrary status to casual labourers as per the parameters of the 

schee. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchayais for 
regularization of elig(le casual workers, no regular appointments 
would be made by the Panc'hayats in respect of at least two third of 
ihc.regular vacancies in Group D which would be kept reserved for 

	

• 	 the régularization of the casual workers under the scheme. 

(d)' No casual workers, including the applicants, who are in the 
ser'ice qf the I'anchaais on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way, 
for fresh recruits without considering them for the grant of temporary 

	

'- 	 . atus if eligible as per the scheme. 

/ /T 
-i 
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Division Bench of the High Court while allowing the Writ 

led by the Administration noticed that another Bench of this 
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Tribunal in Original App1ication.NO.1297 & .l8 of 1998 had rejected an 

identical relief claimed bysome other casual labourers, holding thus:- 

"We have carefully per4sed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayai of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
cerlUicates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U: T of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by 't,he administratioi and that would make  all 
the difference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayai 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of daily rated 
wages to the unemployed local persons.................. 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in adçlit ion 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U. T of Lkshadweep 
has.. no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the UT. Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayat 'for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.5.1/.d998 were also dismissed by a common order foI1owing the 

decision inentioned supra This order was also confirmed by the High 

Couft in 01.P,No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporar,v status to 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is i/legal and do not fall within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
•workers would be retrehched on the face of availability ofwork falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of 2001 stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some Of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

.. .quations of power have changed after the last Panchayat elections. Some 

oThè orders of appointments were cancelled by the successor Comiiftee 

( , 
; 	 ii dfflce of these Panchay1ts. More importantly, fresh engagenien1s are 

1' 	 beinmade 	on 	political 	basis 	and 	some 	of 	the 

\ 	 is(4iagements/retrenchments also have political colours. 



25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchaynt Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

fOr the Panchayat to execute the various works like 	road 

constructidn/repair/maintenance, 	water 	supply, 	drainage, 	local 

A 
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101, # 	 M 
development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after- the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Sirigh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in GA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

- ------------and many of them since 1997. Quite a few of them have been working for 

pids ranging between 5 to 10 years There are only very few who have 

beenvorking for 2-3 yeais or less Most of them are still continuing on the 

basisof interim orders passed in these cases 



30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the I:bllowing  order was passed:- 
119. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) thb qualifications prescribed in some cases, (C) 

the specialized nature of the job, which cannot be performed by all; 
(d) the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 41  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under :- 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 

	
inducted with specific qualification 

of matriculation//TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as /T/, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

:(c) 	Those who have been engaged under one scheme or the 
.\./Øthçr,(other than those who have been engaged under the Mahatma 

GancJ/n national Rural Employment Guarantee Scheme (MGNREGS 
forshort) but not those who come within (a) or (b) above 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwise/lslandwise) may be 
engaged. This again, should be aftOr giving them a notice of two 
weeks before disengagement. The purpose of giving two veeks 
notice is that if the casual labourers, sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which woUld enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and herea gain, fter giving them 

I 
a notice of two 

weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a conditiofl only 
their services could be 'disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as. contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be ITI), he shall be re-engaged before the 
next date of hearing and confirmation 'given on the next date of 
hearing." 

31. Pursuant to the abov order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categàrize the 

labourers group-wise as delineated in the above interim order. Thereifter, 

,ferai employees were sought to be disengaged. Understandably, all these 
,f   

ëqp1oiees who laced the threat of disengagement have approached this 
\ 

( 	

Tnb.mI nd those Original Applications are also included in this bunch of 

casisFit appears that the Administration has also sought to rely on the 
I 



judgment of the I)ivision Bench of the Kerala 1-ugh Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no im for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 
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than a decade or two. Similarly, the plight of those employees 

been working on casual basis for the last 5 to 10 years is also 

These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other esential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes exremely essential and unavoidable) is streamLined so 

as to avoid unnecesary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwis) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these employees who have been toiling 

for years together on casual basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc, while making 

regular recruitment. 

Original Application Nos. 212 5  266, 268, 299, 325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim orders in force as on today shall remain extended till 

April4,2014. I 
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